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vitationg ** were sent
hand delivery or by the usual
postal delivery. Only ~33 ~ of
them were left undelivered ang I ask-
ed the persons concerned to put these
33 invitations in the box of Parlia-
ment Members at the Parliament
House go that they could pick them
up.

either by

Unfortunately through mistake only
those 33 cards were gctually delivered
at the Rail Bhavan and by mistake
these 33 cards were sent by the usual
process of stamping by the franking
machine. Sir, the stationery used was
not the railway stationery. Even
yourself, the Prime Minister, the Lea-
der of the Opposition and Members on
both sides of the House must have re-
ceived this invitation...,

AN HON. MEMBER: Yes.

PROF, MADHU DANDAVATE:
The stationery used was not the rail-
way stationery. Only 33 cards through
mistake were sent through post using
railwey postage. Even there whep it
wag detecteq and also raised here, I
made inquiries and I had that amount
of postage also deposited and the re-
ceipt is here....

SEVERAL HON. MEMBERS: Hear,
hear.

PROF. MADHU DANDAVATE:
Sir, this is the card, this is the en-
velope, These are not the stationery
of the Railways.

Hon. Members shoulg rest assured
that so long as I continue to be Mini-
ster, I shall not misuse my authority
as 2 Railway Minister, .

Only one more point. When it was
found out that through mistake 33
cards were delievereq through Rail
Bhavan and then the amount of pos-
tage was deposited, to that extent, I
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must also own responsibility, If my
personal secretary depositeg 33 unde-
livereq cards in the Rail Bhavan
which sent them through post, even
for that I must own responsibility ang
for that I express my regret to the
House with the full assurance that
as a Minister I will never utilise the
official machinery for personal things,

Sir, I am glad that members from
both sides of the House have pointed
out that they had receiveq these in-
vitations and that the stationery used
was not railway stationery,

SHRI SHYAMNANDAN MISHRA
(Begusarai): Very good.

DR. LAXMINARAYAN PANDEYA.
(Mandsaur): rose.

MR, SPEAKER: Wil] you kindly sit
down?

12.48 hrs.

DEMANDS FOR GRANTS, i977-78—
Contd.

MINISTRY OF INDUSTRY

MR. SPEAKER: Now, we take up
the discussion -n the Demands for
Grants of the Ministry of Industry.

Motion moved:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown,
in the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to complete the sums neces-
sary to defray the charges that will
come in course of payment during
the year ending the jlst day of
March, 1978, in respect of the heads
of demands entered in the second
column thereof against: Demznds
Nos. 62 to 64 relaur;g to the Mingstty
of Industry.” .
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Dmandsf& ému, xﬁn-ﬁ in respect of Ministry of Industey submitted to the vots of ) Lok

Sabha. .
LI -
A
No. of Amount of Demand for Grant Amount of Demand for Grant
Demand Name of Dmnd on account voted by the submitted to.the vote of
House on 30-3-1977 the House
1 2 3 4
.
Revenue Capital Revenue Capital
Rs. Rs.- Rs. Rs.
MINISTRY-OF INDUSTRY
Gz'eMiniatry of Industry 1,05,87,000 2,11,74,000 ..
63. Industries « « 7,98,60,000 80,04,89,000 15,87,37,000 1,47,74,79,000
64. Village and Small In-
dustries . 12,81,28,000 10,82,78,000 26,42,56,000  25,85,55,000

MR, SPEAKER: Hon. Membherg who
have given notice of cut motions may

kindly send slips to the Tarle indi-
cating the cut motions they want to
move.

The time allotted for this Ministry
is 7 hours. Now, I call Mr. Unni-
krishnan to speak.

SHRI VAYALAR RAVI (Chirayin-
kil); Under Rule 377 I have given a
notce....

MR. SPEAKER: I have not allow-
ed anything. That has not heen per-
mitted by me.

o Wt aremw ai¥m  (W=-
at) :wemw wgEa, W 377 ¥
o oF amrer famm ¥ L.

MR. SPEAKER: You cannot ghouf
like this. It is not proper.

12.49 hrs.
[Mr. DEPUTY-SPEARER in the Chair]

Mo T ATCAAN T ¢ I

MR, DEPUTY-SPEAKER: The Min-
ister of Industry wants to speak.
Please have your seat.

o AEH ATCTAN qigy :*

MR. DEPUTY-SPEAKER: Nothing,
will go on record.

SHRI VAYALAR RAVI: Sir, on a
point of order.
SHRT K. P, UNNIKRISHNAN

(Badagara). The Speaker has already
called me.

MR. DEPUTY-SPEAKER.
Ministey would
observations.

But the
like to make sume

SHR] VAYALAR RAVI: I bhave a
point of order. Actually, for the last
two days I have been trying to locate
the Industries Minister. This is an
important matter, gir. In Kerala there
is a strike going on in the HMT
factory....

MR, DEPUTY-SPEAKER: It is not
a point of order. I am sgorry. Please
resume your seat. You cannot raise
matters under ‘he garb of points of
order. Please have your seat.

THE MINISTER A OF INDUSTRY
(SHRI, GEORGE FERNANDES) I

*Not recorded,
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propose to make a few Introductory
observations......

AN HON MEMBER: You have oniy
just taken over charge. -~

SHRI GEORGE FERNANDES: 1
took charge a little over three months
3g0.....,

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): His
knowledge 1is 20 years’ old, Please
don’t worry.

SHRI GEORGE FERNANDES: Sir,
I am on my legs because there has
been a certain amount of debate going
on in the country in which some Mem-
bers of the House have participated
generally about the industrial policy
of the Government and about what is
feared _as a ghift in the industrial
policy.

I would like to start by ouilining
the immediate objective of our indus-
trial policy—

1. Maximising production of con-
sumer goods.

2. Optimum utilisation of human
and material resources.

3. Prevention of :nonopoly con-
centration of economic power.

4, Speedy devalopnmient of employ=-
ment oriented industry.

5. To make industry responsive
to social needs,

In the decade 1965 to 1975 industrial
growth in the country hag been about
4 per cent which is almost half the
, target set by the predecessor Govern-
ment itself. It is lower than the plan
target and i ig lower than the growth
rate in almost all the developing coun-
tries whose resources both human and
material are not as good as ours, One
' may sum up that it was a decade of
" stagnation, though when values get
perverted, one could call it a dynamic

ASADHANIT, 1899 (SAKA)

‘decade as it

Min. of Indy. 206

came to be called, It
resulted in a lot of expenditure to the
exchequer only a year ago.

There are certain constraints which
we have inherited and which one may
call as bottlenecks, but which neeq to
be tackled if the kind of thrust which
we peed to give and which we intend
to give to the industrial policy is to be
effected.

There are flnancial constraints. The
rate of domestic savings hag been far
from adequate. The planning has been
haphazard, I could cite one instance.
Take the cement industry over which
so much is being discusseg theye aays.
It was made out as though Janata
Party coming to power was the kind
of signal for cement to go under-
ground, It is true that a part of ce-
ment has gone underground. It will
have to be unearthed. But primarily
there is shortage of cement in the
country both in terms of capacity and
production. The gap is 2 million
tonnes. Production last year was 18.8
million tonneg against the capacity of
21 million tonnes. You cannot achieve
100 per cent production In this indus-
try especially with the power cufs,
etc. which go with it.

Third is the problem of power.
Again there has been haphazard
planning, but nevertheless power is a
category by itself. There are power-
cuts this year in almost half a dozen
States ranging upto fifty per cent.
Cement industry is one of those indus-
tries where lot of power is consumed
and we are having this problem. I be-
lieve we need to tackle these three
problems and we shall do that.

The debate that 1 referred to has
been primarily concerned with what
are the sectors which should recelve
priority. During last month  June,
nearly 2.5 million of our yourg people
have come out of their schools, col-
leges and universitieg of this country.
They need jobg from this month.
There are no jobs. In so far as the
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backlog of unemployment is concerned
it is estimated anywhere between 20
million and 40 million; personally I be-
lieve that it is 40 million. That dces
not include large number of people in
the rural areas who have only part-
time employment. So, the industrial
policy must concern itself with tackl-
ing this problem. It has to be so
oriented therefore to creating the
maximum number of jobs in the shor-
test possible time. There are three
sectors which are generallr accepted.
There is an attempt or there is a
suggestion that there is conflict of
interest between those three sectors,
rural and village industries and small-
scale sector and large-scale sector. 1
believe that there is no reason for any
clash of interest between thete three
sectors. I am talking of clash of in-
terest’ but fixing of roles is very im-
portant and this we propose to do.

I believe therefore that priority in
our industrial planning will have to
go to those industries where the maxi-
mum job potential can be generated
and therefore 1 would start with
Khadi, Village and Cottage Industries.
Lot of lip-service has heen paid for the
last 30 years to this sector of our eco-
nomy and to this sector of our indus-
try. 1 will not go into the details at
this moment.

But, I have discoverd thati there are
number of problems which this sector
i1s facing. particularly, problems of
organisation, problemns of marketing,
and so on and we would like to sort
out these problems in this sector even
while we put in lot of investment, even
while we fix our priorities.

‘We would like to so organise this
sector that local resources are utilised
to the maximum possibla evlent, and
those products and ihose resources are
able to respond to local demands.

I have asked the Ministry to make
an in-depth study immediately on this
question and in consultation with the
Planning Commission we would like to
identify certain products which we
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would like to reserve for this parti-
cular sector so that we. do not confine
ourselves only to lip-service to the
rural, cottage, village and khadj in-
dustries, but that we specify the pro-
ducts, and we see that action is taken
at the lowest unit level.

By and large small-scale industry is
taken as an industry where there is
an investment of Rs. 10 lakhg and if
it is ancillary industry, Rs, 15*lakhs.
But I have just now discovered that
97 per cent of this small.scale sectcr
is really a very tiny sectur, smaller
than the small-scale sector. It is tiny
because the investment is less than
Rs. 2 lakhs in 97 per cen! of the small-
scale sectors. 1 have also discovered
that those who &re in 10 lakhs range
are tiny and small whnose investment,
as ] said—97 per cent of them—is less
than Rs. 2 lakhs and 66 per cent of
them have an jinvestment less than
Rs. 1 lakh. This is a small sector.

13.0 hrs.

We would like to see that this sector
expands and expands rapidly, This
sector faces a numbder of problems the
most important of which is the com-
petition which it faces from the larger
organised sectors and where it seldcm
is able to survive. They also have
marketing problems, especially, the
tiny sector. They still really have
headged out and they alsp have pro-
blems of finance. Even the nation-
alised banks, as we have just now
witnessed, are able to pour Rs. 25
crores into big business but they
seldom find Rs. 25,000 for these emall-
scale sectors. So, the problem of
finance is there.

We would like to tackle ihem and
we shall see that high priority is given
to this sector also.

Then, I come to the large houses,
large sectors. There have been :;ug-
gestions in the recent past, particular-
ly, from the industr:ies that the deflni-
tion of the large houses " should be
diluted, that from Rs. 20 crores, it
should not be raised to Rs. 75 crores.



209 D.G., 1977-78

1 am sorry that it is not possible. We
do not favour this proposal. There is
a lot of pleading on the part of the
large sectors that they are the ones
who have the expertise; they are the
ones who have the resources and they
are the ones who have all that is
required, all the ability that js requir-
ed to expand and to really go all-out
in developing our industry.

So, frankly speaking, I do not share
this view. In so far as money is con-
cerned and in so far as resources are
concerned, the resources of the big
houses come from the public finarcial
institutions like the Life Insurance
Corporation, Unit Trust of India, the
nationalised Baniks, the IL.CICI to
name them who are the ones who sus-
tain this sector. Another large part
of the money comes frora the share-
_holders whatever be the size of the
equity, Hardly 15 per cent of the
equity is held by the directors and
their brothers and cisters and other
relations a general and very vague
term—and the rest of the roney
comes from the ordinary people,
through savings and a bulk of the
money, as I said, 75 to 80 per cent of
the money, is from the public finan-
cial institutions of this country. So,
one need not talk about having resour-
ces. They do not have them. In so
far as expertise and abilities are con-
cerned, I say that the expertise is not
something that is inherited. There
are people who believed that these
were matters of inheritance a few days
ago and who still believe that the ex-
pertise in other sectors is inherited
from the administration to the politi-
cal and to the industrial levels.

So, we do not subscriba to thig view.
‘There are professional managers in
this country—engineers and others—
who are very able people and they are
the ones who mre really manning the
Industry whatever the size or the
house. They are the ones who sare
manning the industry—the profes-
sional managers—and, therefore this
idea that big houses are the ones who
alone can dellver the goods is 2 pro-
iposition which™is not acceptable to
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wne. And, therefore, there is going to
be ng dilution. On the contrary, steps
wijli be taken to see that concentra-
tion of economic power in mornopoly
houses is curbed. If they have all the
expertise, I would like them to put
back the expertise and, if they have
all the resources, I would like them to
put their resources into research and
development sections of their ewn in-
dustries. I do not wish to dwell much
on this point. But, nevertheless, 1
would like to mention the fact that in
research and development section, big
houseg have done pretty little in the
last thirty years. Indeed the indus-
tries still run after the multi-national
collaboration and lake the expertise.
Take any industry from automobiles
down to what you have. They are
still unable to have some of the most
important and basic and minor parts
that go into the industry or even the
ingredients that go into the industry.
There is hardly any break-through in
technology which is the responsi-
bility of these rig houses. I would
like to be enlightened on what sre the
areas where they have made a break-
through in the technology. We keep
shouting about our scientists going
away, namely, brain drein. Sir, it is
primarily because the big sector in
thig country has failed in its responsi-
bility to provide avenues for our
scientists and engineers to go along
and show their own talent particular-
ly in the sphere of research and
development. Therefore, 1 would like
this sector while curbing its urge to
expand further and swallow whatever
comes in its way to concentrate liltle
more on research and devzlop:nent so
that expertise and technical know-
how about which a lot is spoken is
made available ta the entire country
and, particularly, to thecse sectors of
the country where we need to put in
much greater effort.

Then I come to the public sector.
There have been suggestions here and
there. In fact, during the last three
months a number of Members on the
other side of the House have been
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speaking about the public, sector
getting neglected and no mention hav-
ing been made_of the public sector in
the Budget speech of the Finance
Minister, So far as my own Ministry
is concerned there are 32 undertakings
under the Industries,Ministry and my
Ministry is also concerned with the
public sector generally since it is part
of the industry. There were people in
this country who wanted to put an end
to the public sector. I do not dispute
that. If hon'ble Members have for-
gotten I would like to read one para-
graph of a very interesting interview
that appeared in the mnewspapers
dated 28th August, 1975. 1 quote:

it means you are

“Q: Basically,
sector or its

against the public
functioning.

A: 1 think the public sector
should function only in competition
with the private sector and where it
cannot function in competition with
the private sector it should be allow-
ed to die a natural death.

Q: The government could run cer-
tain sectiong,

A: Why should the government
run them, Why should not let the
private sector run them and govern-
ment have control over them. I
mean they can say you can function
under these guidelines, put all the
controls you like but use their
expertise.”

AN HONBLE MEMBER: Who is
this great authority who gave the
interview?

SHRI GEORGE FERNANDES; This
great authority was the rising sun of
this country. This great authority was
the only one who was deemed fit to
run thig country in the next genera-
tion. It is to the good fortune of this
country that the people who held this
view that the public sector should be
allowed to die a natural death them-
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veg died a natural death in so far a8
the public life of this country is con-
-

cerned. ' FON

Sir, the Janata Government will
develop the public sector. We will
make it more efficient. We will see
that whatever impediments are there
in its proper functioning will be re-
moved, The public sector has its
faults. It jg not efficient; at least rot
to the degree that we would like it to.
be. It has not been able to diveorce
lot of bureaucratic hangovers, Lot of
people think that they are not respon-
sible. We would like to correet what-
ever shortcomings there are in this
sector. The shortcomings are many—
some of which we have inherited. We
would like to identify the same and
correct them.

Sir, we would like to expand the
public sector in the sphere of ancillary
industry and last.but not the least
we woulg like to formulate a policy
where workers association with the
running of the public sector does not
remain a slogan but it jg translated
into reality.

Then there are sick units in this
country about which we generally
have a weekly debate in this House,
Many of the critics of the public sec-
tor forget that most sick units belong
to the private sector. The main
reason why these units are sick &
that they are mismanaged.

AN HON'BLE MEMBER: Corrup-
tion also.

SHRI GEORGE FERNANDES: Yes,
also corruption. But that is a part
of mismanagement. I would like to
have an effective monitoring and cor-
rective action on the part of our Go-
vernment to see that there.is no
sickness, in other words to prevent

an industry from going sick.. We
know how these industries fell sick.

-
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We also know that most of the sick-
ness {s because of the patrnnage which
these industrialists received from the
Government. That patronage will
not be available now. On, the, con-
trary I propose to set up a specnal cell
in my Ministry, associating with it the
Finance Ministry, Commerce Ministry
and the Home Ministry. I repeat
Home Ministry because it is important
to see that those who misuse public
money, misuse public trust are appre-
hended at the right time. If a wor-
ker goes late to the factory, he gets
charge-sheeted, But if an indus-
trialist goes with Rs. 25.0 crores down
the drain, he goes scot-free. We shall
not accept this proposition and the
kind of culture that has been nurtured
in this country for the last 30 years.
There is one rule for ‘haves' and there
is another rule for ‘have-nots’. This
shall not be allowed to continue. We
will put an end to it. Therefore, in
so far as the sick units are concerned,
we would like to see that there is no
sickness in the first instance and we
should do everything necessary at
our level to see that if anyone tries
to go sick, we put him on the right
irack before he really goes sick.

Then I come to the foreign collabo-
ration ang investment, There wil] be
areas where some amount of foreign
collaboration and investment may be
necessary. But we shall be selective.
There shall be no collaboration for
brassiers and  biscuits. But such
areas where there is a high degree of
technical sophistication, such areas
where new and modern technology
are essential in certain spheres, in
those areag there could be and there
may be collaboration and investment.
After all we have to correct economy
that has been devastated during the
last 30 years. 1 therefore believe
that if it is all right for Vietham for
instance, to take a certam amount of
foreign collaborahan and foreign as-
ssistance to set right their war de-
vasted economy, a certain amount of
collaboratmn ,and technical and finan-
cial assistance ,and i.nveslrne.nt may
be necessary to set right our economy
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which has also been devastated if not
through war, at least through politi-
cal action,

Then I come to the question of
licensing. In so far as the licensing
is concerned, I find that there has.
been a certain amount of liberalisation,
but that liberalisation was not intend-
ed to make things easy for everyone.
I presume there were certain people
who wanted things to be made easy
for themselves. There are some few
irritants and we shall see that those
irritants are removed and license is
issued to fulfil the social objectives
also.

]Sir, there are certain backward
areas in this country and we notice
that industrial development is getting
concentrated in the metropolitan areas.
I have always wondered why this is
so. I always think that night life
in the big cilies may be one of the
factors which attracts the industries
for concentrating in the big cities and
refusing to go into the rural and back-
ward areas. The trade union acti-
vity is there everywhere. I do not
think that one can prevent it. We
would like to have an integrated ap-
proach to industrial development in
the country. I would like to take
care particularly of those areas which
have been treated as some kind of in-
ternal colonies by the previous Gov-
ernment I would like to name parti-
cularly three areas—Orissa, Assam ang
Bihar and also the north eastern region
in itg entirety, I have just now return-
ed from my rather extensive visit, a
six-day visit. The amount of back-
wardness that one sees in these areas
is quite unbelievable. There are
areas where people have to run for
12 days at the rate of 12 miles a day
to deliver a mail, Thousand years
ago there were mail runners and now
even after 30 years of freedom, we
still have mail runners. That is the
extent of development. Bihar, for
instance, is rich in coal, ore and mica.
Name the natural resources they are
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there, name the minerals they are °

there. But there is no development.
Take Orissa, you have all the coal,
iron that you need, hardly any deve-
lopment is there, Take Assam, oil
.and natura] resources and timber are
abundant there but no development.
And this holds good for the entire
north eastern region. We have been
using these natural resources of these
areas and developing certain metro-
politan centres in this country. We
would now like the entire gevelop-
ment, linked with industry, to be
carried on in a much more integrated
way and see that the backwardness of

.this areas is removed. We shall
formulate our policies to fulfl this
objective.  As I said, I just wanted

to make a brief remark. 1 wanted
to set at rest the number of contro-
versies that have been coming, the
number of misgivings that are there.
I will therefore now conclude with
just one request. I would request the
hon, Members from all sides of the
House to come forward with very
concrete suggestions so that when we
go ahead with the details of the broad
policy outline that we have made here,
we have some very concrete sugges-
tions to act upon, particularly those
members who in the past could not
do what perhaps they wanted to do so
that we could implement them.

SHRI P, RAJAGOPAL NAIDU
(Chittoor): I beg to move:

“That the demani under the head
‘Industries’ be reduced hy Rs. 100.”

[Failure to take over sick mills
angd industries(3).]

“That the demand under the head
‘Industries’ be reduced by Rs. 100.”

[Failure of Bharat
Corporation in starting
units in some States(4).]

Leather
leather

- “That the demand under the head
“‘Industries’ be reduceq by Rs. 100.”

-

o

" cement required for the country
(5).] T n

“That the demand under the head
‘Industries’ be reduced by Rs. 100.”

[Failure 10 manufacture Te-
quired artificial limbs(6).]

“That the demand under the head
‘Industries’ be reduced by Rs. 1bJ.”

[Failure to_manufacture tractors
required for the country(7).]

“That the demand under tha head
‘Industries’ be reduced by Rs. 100.”

[Failure to manufacture trans«
formers and other eleclrical appli-
ances requireq for the country
(8).]

“That the demand under the head
‘Industries’ be reduced by Rs. 100.”

[Need for manufacturing re-
required number of scooters (9).]

“That the demand under the head
‘Industries’ be reduced by Rs. 100."

[Failure to industrialise dreught
prone and backward areas (10).]

“That the demand under fho head
‘Industries’ be reduced by Rs. 100.”

[Need to protect hand made
match industry from machine
made match industry(11).]

“That the demand under the hem_i
‘Industries’ be reduced by Rs. 100.”

[Failure to break monopolies in
industries(12)]

“That the demand under the head
‘Industries’ be reduced by Rs. 100.”

R

[Failure to get profits in many
nationalised industrial pmjects_
(13).] T el
" “That the demang under the head
‘Industries’ be reduced rby"!_.}g.‘ __1:3&:
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[Need to increase subsidy to
industries to be started in famine
stricken areas(14).]

“That the demand under the head
Village and Small Industries’ be
reduced by Rs. 100.”

[Neeq for starting mini indus-
trial estates 1n rural areas(19).]

“That the demand under the head
‘Village and Small Industries’ be
reduced by Rs. 100.”

[Failure to develup rural indus-
tries(20).]

“That the demaad under the head
‘Village and Smail Industries’ be
reduced by Rs. 100.”

[Need for developing Khadi
industry(21).]

“That the demand under the head
“Village and Small Industries’ be
reduced by Rs. 102.”

[Need to increase financial
assistance to rural industries(22).]

SHRI M, N, GOVINDAN NAIR
(Trivandrum): 1 beg to move:

“That the demand under the head
‘Ministry of Industry’ be reduced by
Rs. 100.”

[Failure to take gver closed
engineering units in West Bengal,
Bombay and Tamil Nadu(34).]

“That the demand under the head
‘Ministry of Industry’ be reduced by
Rs. 100.”

[Delay in setting up Dpaper
plants in WNowgong and Cachar
(35).]

“That the demand under the head
‘Ministry of Industry’ be reduced by
Rs. 100.”

[Reported cancellation of orders
pending with Larsen and Toubro
and Jessops for paper machinery
(36).1
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“That the demand uncer the head
‘Ministry of Industry’ be reduced by
Rs. 100."

[Need to provide better and
adequate housing facilities to the
industrial workers(37).]

“That the demand under the head

‘Ministry of Industry' be reduced by
Rs. 100.”

[Need for setting up industries
in backward areas in the country
(38).]

“That the demand undar the head
‘Ministry of Industry’ be reduced by
Rs. 100."

[Need to extend assistance to
Kerala Governmeat to implement
their policy ot setting up mini in-
dustrial estates(39)\]

“That the demand under the head
‘Ministry of Industry’ be reduced by
Rs. 100.”

[Need to evolve an integrated
national policy on industrial
estates to create further avenues
of employment(40).]

“That the demand under the head
‘Ministry of Industry’ be reduceq by
Rs. 100.”

[Failure to set right affairs 1n:
HEC Ranchi reculting in heavy
loss of production(41).]

“That the demand under the head
‘Ministry of Industry’ be reduced by
Rs. 100.”

[Need to speed up work cn
cement factory at Valayee(42).]

“That the demand under the head
‘Ministry of Industry’ be reduced by
Rs, 100."

[Neeq to increase cement pro-
duction in the country(43)]

“That the demand under the head
‘Ministry of Industry’ be reduced b¥
Rs. 100."



219 D.G., 1977-78

[Failure to settle the demands
of cement workers(44).]

SHRI K. P UNNIKRISHNAN
Badagara): Mr. Deputy-Speaker, Sir,
we are very grateful to Mr, George
Fernandes for making an outline,
though a very skeichy and brief one,
of what is supposed to be the Janata
Thrust on industrial development.
‘The former Minister haj teen replace
ed by a Houdini trick of the Prime
Minister! He had been threatening to
come forward with a while paper and
he had been threatening to come be-
fore the House with details «f his in-
dustrial policy! The Prime Minister,
probably, for his own reasons, has de-
cided to replace him vith a man who
by all accounts is more dynamic. Mr.
George Fernandes has taken the first
opportunity to give us an outline to
suggest that the Janata Party is not full
of false promises and false signals.
I would now like to go into some of
the brief remarks that be has made.

Not only that, because he hLas ac-
cepted the collective rasponsibility of
the Cabinet, 1 would like to go into
some of the remarks and speeches
made by some of his colleagues, not
excluding the Home  Minister Mr.
Charan Singh who has put forward his
own theory of econmic development.

What is the Janata frame work be-
sides its emphasis on neo-Gandhism,
besides its emphasig on various things
like ‘Welfare for all’

WFT ¢ gEear : afe qaey |

It is a very very, desirable concept.
This ig what you find in Janata Mani.-
festo, besides of course a kind of
vicarious asceticism! I am sure that
Mr, George Fernandes at least re-
members those prrases, of ‘Widowed
Gandhians and sterile marxists, who
had done damage to this country to
use a devastating phrase of late Dr.
‘Ram Manoher Lohia.
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I find the same in the Janata Farty
manifesto as well ag in varivus other
pronouncements of their Spokesmen—
of that of ‘widowed Gandhians' Now
let us go into some of these things be-
cause they ‘are relevant to the con-
sideration of the Industrial Policy of
the Janata Government at this stage;
because we do not know the cpera-
tional guidelines, we do not kmiw how
they are going to function except for
the brief remarks that have just been
made on the fAoor of the House.
Mr. Charan Singh in a recent speech
said that he was against all controls
and regulations, that he would pro-
hibit big industry from entering into
many areas and that he would want
them to produce only for exports, But
Mr. Mohan Dharia says that he is
against export-led growth. When Mr.
Charan Singh would want 50 per cent
of the products of the large-scale in-
dustries to be reserved exclusively fur
exports, Mr. Mohan Dharia says, “We
are against export-led growth; this
export led growth is the policy of the
Congress Government”. I am happy
Mr. George Fernandes said that he
would not allow the public sector to
die and he quoted Mr. Sanjay Gandhi,
I presume. Dr. Subramaniam Swamy
and other leading lights of the Janata
Party have been going around at least
in the South—in Cochin, Trivandrum
and various other places—almost re-
echoing the very snme sentiments as
those quoted by the Minister for In-
dustries just now and repeating almost
the very same words which he has
just now quoted. Tf I knew that he
would be quoting, T would have quoted
back! I am happy he said there would
be curb on monopolies, whereas Mr.
Charan Singh said, “We are not for
controls” and Dr. Subramaniam
Swamy said, “The present regulstory
framework has to be changed, not ex-
cluding curbs nn monopolies.” From
all these utterances, I can orly con-
clude that this is a mindlesg party and
a mindless Government at least as far
as industrial policy is concerned. It
was all right to be so in February or
March, put It is most unpardonable to
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be so after staying in power for 100
days. Their inability to evolve a pro-
per policy hag been turther confirmed
by the replacement of the Minister of
Industry, as I said, by a Houdini trick
of the Prime Minister.

Let us look at the budget which
hag the imprimatur- of the Cabinet.
Mr. Fernandes 1{alks about curbing
monopolies, but this budget contains
8o many concessions to the mono-
poly houses in the private sector.
Mr. Madhu Limaye had characterised
the budget correctly and I agree
with his assessment. What are the
concessions he has given to closely-
held companies and in regard to
capita] gains tax? How does he deal
with the small scale industries, radio
and tool manufacturers? This is the
Janata projection! Mr. Fernandes
talks of the magnetic attraction that
the cities hold for large-scale indus-
tries. It is not only night life but
there are various other considera-
tions, I thought this remark should
not have cgme from the Industries
Minister, What else go we find in
the budget? Denigration of the pub-
Yic sector. The Industries Minister
tried to run away by quoting Mr.
Sanjay Gandhi. He cannot run away
from the budget speech of the Fin-
ance Minister, H. M. Patel where at
page 5, it is said:

“Primacy of agriculture does not
imply indifference towards or neg-
lect of, modern industry. All that
it implieg is that in so far as a lar-
ger proportion of investible re-
sources available to the public sec-
tor is diverted to agricultura] de-
velopment, resgurces for industrial
growth will have to be found in-
creasingly by enterprises them-
selves generating larger internal
Tesources of their own through more
efficient operation as well as more
effective pricing policies.”

There are many more to be quot-
ed. Whatever else may be, you will

have to do violence to facts to sug- -
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gest that the Congress Government
in 30 years did not pay sufficient at-
tention to agriculture and by reduc-
ing everything to the level of your
manifesto, all the complex continen-
tal problems of a very complex, di-
verse economy to a single set of
crucial issues, do you think you can
run away from your responsibility?
It is total misinterpretation of the
history of Indian planning to suggest
that agriculture has been neglected.

What has been going on during the
last 100 days has been steady under-
mining of the public sector, what-
ever else the Minister for Industries
may have said here. What was con-
ceived by Jawaharlal Nehru as pace-
setter, to quote Mr. Bahuguna's
words yesterday, for the economy,
what was sought to be in charge of
commanding heights of economy is
sought to be debilitated, whereas
there has been, at least the Minister
should know, an all round growth in

turnover and profitability, invest-
ment, sales and capacity utilisation
in the public sector. Its gross profit
has gone up from Rs. 146 crores in
1970-71 to Rs. 668 crores in 1975-76,
a rise of 280 per cent and a net profit
of Rs. 306 crores, a rise of almost
unbelievable 1400 per cent.

You say there is no systematic de-
nigration. What happened in the
Heavy Engineering Corporation at
Ranchi? I would like to find out
what the Minister, who has just been
replaced by you, did there. I would
quote from ‘The Times of India"
dated June 23, 1977:

“One of the major reasons for
the difference in the performance
is that morale i high in steel, but
sagging in heavy industry. ” ‘Some
prominent Janata leaders, parti-
cularly the Industries Minister,
have persistently been running
down heavy industry in public
speeches as well as in all committee

meetings.”
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Now, you have only to go thrqp h
the production figures of the last
days which cannot be denied 'in_ ihe

Heavy Engineering complex : }n
Ranchi. iy
Now, I come to Bharat ‘Heavy

Electricals. Another corporate plant
of that great organisation which is
one of the greatest heavy electfical
firms today in the world, about which
every Indian should be proud of is
in jeopardy, thanks to this Minister.
And REMCO which is a subsidiary
of BHEL, has been asked even to give
up its programme, even after the
tooling has been over on industrial
electronic items and still the Minis-
ter maintains that he would still do
everything at his command to pro-
tect the public sector. As I pointed
out earlier, the contradictions in
Janata Party and pulls agnd counter-
pulls and the domination of a section
of people who are basically against
the idea of industry itself would
compel the Minister not to come
forward with clear-cut policy formu-
lations,

What is the strategy of industria-
lisation? It is not only to raise the
national output and to achieve self-
sustained growth, but also to have
more gven income distribution and
social eguity to promote regional
development; and above all to
acquire confidence in the future and
use of our highly developed man-
power resources. Can this be achiev-
ed by the policy formulations of the
{anata party?

I will come back to Mr. Charan
Singh. He wants to reserve the large-
scale sector to produce only for ex-
ports. I agree, that though the whole
process of industrialization in the
country has achieved many things
for us, thanks to the far-reaching
wisdom of Jawaharlal Nehru, several
distortions have also appeared. That
is why the noted economist Charles
Betteheim called in the path of
‘pseudo-industrialization.’ Firstly, it
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fs the high capital intansity of Indian
industry.r It wosts Rs, 32,890/- for
every :job in :projects financed by the
ICICL - This was an earlier estimate.
This was in 1968. Now it must have
gone up. N R S

More imporant is the demand pat-
tern. Given the present level of in=
comes both in the rural and urban
sectors, and considering the -dimen-
sions of our poverty, we cannot sell
many industrial goods in the coun-
try. Thls was porved in a study
undertaken which said this about our
industrial sector:

“An important feature of the
Indian economy is the very narrow
and distorted nature of industrial
structure in the country. Basically,
all the industries in general, and
consumer goods industries in parti-
cular, cater by and large to the
demands of a very small section
of the rural and urban elite.”

In 1969, out of the total urban mar-
ket of industrial goods—which was
at Rs. 1600 crores—Rs. 568 crores
worth or more than 35 per cent of
it was consumed by the top 10 per
cent urban rich; and again out of
Rs. 4600 crores—worth of rural mar-
ket—this is very crucial for the
Janata party—the 10 per cent rural
rich consumed goods worth Rs. 1724
crores—that is, 37.6 per cent. That is
a basic constraint of Indian industry
and it is this distortion in the demand
structure. I woulq argue that the
main constraint is not only capacity
utilization. Under utilization of ca-
pacity also plays its role apart from
power and other constraints men-
tioned by the Minister. The built in
capacity cannot be utilized because
they do not have the wherewithal to
buy the goods turned out. That is
the crucia] problem.

That is why agriculture is import-
ant. Unless you have thorough-going
land reforms in this country, unless
you have a fundamental transforma-
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tion of the agrarian scene, you can-
' not put money in the pockets of the
yeople, particularly in the larger
rural market. Mr. Charan Singh has
already declared that there is going
io be no further ceiling and no talk
of land reforms! I will quote the
new Finance Minister of West Ben-
gal, Mr. Ashoke Mitra, who was also
the Economic Adviser to the Govern-
ment of India. He says:

“Unless the institutional issues
afflicting the Indian agrarian scene
are first resolved, it is fairly point-
less to expatiate on the Arcadia
that would be brought about
through the development of agri-
culture, agro-industries, small and
cottage indusiries.”

These deformities will remain as long
ac these demand and product patterns
continue. You cannot solve this
problem unless you engineer a fun-
damental transformation of the agra-
rian scene, which the Janatg Party
is not committed to, and which it is
going to sabotage.

Another crucial point is the ques-
tion of regional imbalances, It is
very vital. I have been shouting in
this House hoarse about it, not with
much result. I am sure that possibly
the same things might continue. But
1 wish to warn the House that the
entire future of our country is at
stake, if you do not pay enough at-
1ention to this.

We had made two or three im-.
portant contributions, particularly in
the backward area development pro-
gramme, on the basis of what is
known as the Pande Committee Re-
port, which is politically not a very
feasible report for various reasons.
Now the whole point is what hap-
pened to the subsidy of 15 per cent
that went into the backward area de-
velopment programme? It went into
the monopoly houses; it went into
the pockets of a few and it also went
into the peripheral region. It went
into the hands of the old entrepre-
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neurs and to the same product pat-
tern. This is such an issue which
can have, regardless of our differ-
ences on parties, very serious conse-
quences for the country, I do not
want 1o say anything aboyt one
State or the other. That is not the
poirnt, You will see that much of the
development has gone into the three
highly industrialised States of Ma-
harashtra, West Bengal and Tamil
Nadu, where you also phave three
highly centralised industrial regions
—Bombay-Poona, Calcutta-Asansol
and Madras. This has been the
nucleus of our industrial develop-
ment. Unless you pay attention to
this very serious problem by chang-
ing the criteria for investment, I am
sure it will only be utilized again by
the monopolists whom you want to
curb.

There is a lot of talk of regulatory
framework. Obviously, as the for-
mer Finance Minister, Shri Subra-
imaniam, pointed out in his budget
speech whatever Shri George Fer-
nandes, Shri Chandrasekhar or Shri
Madhu Limaye might say, there are
a lot of people in the Janata Party
who believe in the Swatantra ideo-
logy.

*SHRI MADHU LIMAYE (Banka):
It is a democratic party.

SHRI K. P. UNNIKRISHNAN:
May be a democratic party, but it
has a projection of certain Swa-
tantra ideology. I am not saying
that you are a Swatantrite! Un-
doubtedly, the fact remains that
these projections are very visible in
this budget and various other pro-
nouncements of Shri Subramaniam

Swamy and others. I am not for
bureaucratic controls at all. There
are many controls, like control on

automobiles, which is meaningless. At
the same time, it is very amusing to
see that there is no price control on
truck chasis, which is used for mass
transport and transportation of goods.
There is price contro]l on automobiles
and cement, 40 per cent of which is
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consumed by the Government. Cne
of the sources of black money gene-
ration in our economy has been t_his
bureaucratic control, Instead of using
this in key areas and presssing it
hard and implementing it, it was
given such an even spread that practi-
cally in every industrial commodity
you were generating black money,
whether it is cement, fertilizer or
hundred other items, to the extent of
nearly Rs. 1,500 crores a year, while
at the same time compromising on the
regulatory framework in its details
in key areas of industrial production.

I am glad that something has come
out by way of a pronouncement,
official pronouncement, regarding the
attitude towards monopolies. But ]
would point out that even if the Con-
gress Government had not done it
there is no reason why you should
not enforce the MRTP Act very effec-
tively. I would also ask him to con-
sider whether the definition of *“do-
minant undertaking” in the MRTP
Act should not undergo a change.
1 remember once Mr. Madhu Limaye
had brought forward g Bill in this
House. Now that they are demand-
ing that they should be scaled up to
Rs. 75 crores, the definition and
various other loopholes in the MRTP
are very crucial, but I know thal, now
that the Janata Party has become the
sanctuary of vested interests, not only
the native ones but of those who have
shifted their loyalties from the Con-
gress to the Janata Party, it would be
very difficult for them to pursue this
path.

An equally important point which
has not been clarified by the Minister
in his preliminary remarks is their
attitude towards multi-nationals. It
was fashionable earlier in this House—
we had heard even the Congress
Ministers, not to speak - of Opposition
Members—to say that if the Soviet
Union could call Fiat qr Monsanto
Chemicals and various other multi-
nationals why not we? But there is
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a crucial difference. The Soviet
Union, after 40 years of socialist deve-
lopment. with a rich capita]l base,
with a powerful technological and
material base camr absorb foreign
technology without damage to its in-
dependence and its sovereignty or the
essential features of its economy, but
not so India, though we are not ag
backward as was made out by the
Minister, begause he wanted to have
a dig at the Congress Government
and Congress policies. But some of
its architects of our policy are sitting
there, not excluding the Prime Mini-
ster. He cannot run away from the
respons:bility of Congress policies. He
was in the Working Committee, he
was g Minister for 15 or 20 years.
Not only was he the Finance Minister,
he was a very important man besides
being the Finance Minister. Not all
F‘i_nance Ministers are important that
way!

Sa, it is very important to remember
that we have a diversified economy
and that though we have achieve-
ments, we have still not reached that
point when we can have g large in-
fusion of multi-national participation
in key or sophisticated -industries
It will also lead only to export-led
growth. Shri Charan Singh wants
fifty per cent of the production of large
scale sector to be marked for export.
as though we are not susceptible to
the international market mechanism
at all, as though whatever you pro-
duce in Meerut or Ghaziabad will
be absorbed by the intermational
market! It will only make you more
susceptible to the influence of the
multi-nationals.

Another important thing is the
choice of technology. Multi-nationals.
with their global operations, have a
technology which is wholly irrelevant
to our conditions except in terms of
exports, and now that the Minister
has said that we should go in for la-
huur-int_gnsive technology, for pro-
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motion of rural and urban employ-
ment, there is no choice other than
to close the door {o them except in
some areas where it might be neces-
sary. So, I would like to get a
clarification on this point.

About the role of small-scale and
cottage industries, there has been a
lot of talk about it. The Ford Foun-
dation expert, Mr. Eugene Staley,
was brought here, and for 3 long
time this talk has been going on, but
the most important question is whe-
ther we can turn to the historical ex-
penence of Japan or other countries to
our advantage and whether they
should have an autonomous or ancil-
lary role.

He referred to the tiny sector.
There are many genuine individuals in
the tiny sector.

It is also this tiny sector which has
been indulging in blackmarketing of
scarce raw malerials. [ can give
you a number of examples. So, it is
not only the question of organisation
butit is alsoa question whether ycu
are going to put all kinds of raw ma-
terials, credit, etc. into the pocket of
these people. It is only in areas of
considerable agricultural growth as in
Ludhiana where this technology as
well as this pattern of industrial or-
ganisation can effectively function.
But, ultimately, the choice of techno-
logy rests with those who own the
means of production., It cannot be
decided by anyone else.

Similarly, with regard to cottage
industries, this strategy was tried ear-
lier. for solution of the rural unem-
ployment I do not know whether as

a strategy it is preferable to rural
works' programme but it was also
tried, Now the officials will undoub-
tedly, argue and say it is inflationary
in impact because” everybody is afraid
of deficit financing. I am not afraid
of deficit filnancing to_ that extent.
You have just menticried about rural
unemployment and they will say ru-

ASADHA 17, 1899 (SAKA)

Min. of Indy. 230

ral works programme Wwill have infla-
tionary u'npact Dr. Lohia used to
talk about land army project which
was dear to him and rural works pro-
gramme. What is not possible
through cottage industry may be
possible in the alternate strategy of
rural employment through rural works
programme. The difficulty with our
cottage industries is that its expan-
sion is only possible at the expense
of more efficient and lower unit cost
competitors, Markets have no use for
their products. Their full price cannot
be realised in the market. So, it has
to operate on subsidies. And it cannot
operate on the basis of local demand.
With the poor assets position of our
artisans. they cannot stock raw mate-
rials ete. If you funnel credit into
them, you will get into difficulty.
So, this is an area of serious policy
challenge. I with Mr. George
Fernandes al] success in this.

But, I will conclude by quoting
from a study under taken by Hema-
lata Dandekar and Sulabha Brahame
of the Gokhale Institute of Politics
and Economics, Pune:

“With the commercialisation of
crops a villager both sells his pro-
duct to the city and buys his inputs
there. Ip the process he becomes
more closely linked into the urban
complex, Rural demand is thus be-
ing increasingly satisfled by pro-
ducts of the factory sector. With
improved bus and truck service
villagers have gained better access
to the city and are now accustomed
to getting more goods and services
there. This applies to even the
poorest in the village as is seen
from the daily purchases of the
Lapur (Maharashtra) agricultural
- workers,” And again “Given the
present trend of commercialisation
of crops, distribution of land and
‘other assets in the village and the
. present resource base, it is unrealistic
.to conceive of building up rural in-
dustries that utilise local products
to meet local demand.”
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As I sald, I am all for it. But I
am not sure you will succeed because
it depends on many other basic and
fundamental questions. I would say,
whatever has been emphasized in the
remarks made earlier by the hon.
Minister, whatever we can see through
the thin or thick veil of the Janata
Party’s industrial policy, is an uncon-
cealed preference for private sector,
denigration of public sector in the
name of decentralisation, new capacity
being created, for private sector, and
talk of no nationalisation. These are
some of the major things plus plenty
of concessions in Mr. Patel's Budget.

Before 1 conclude, 1 refer to a very
crucial point. There is a small unit
in your Ministry called, a commission
of inquiry into the Birla House. In the
Report of the Ministry, on p. 56, in
para 2, it is stated:

“The inquiry by the Commission
is in wvarious stages in respect of
different mutters. Two public hear-
ings were held in respect of item
(ii) above during the year under
report.”

I can say. this is what was done by
the Government. This is going {0
be a touch stone not only for the Janata
Party but also for my old comrade
George Fernandes. While I wish him
all luck, I have to say that you cannot
repeat the path of Brazil or any other
country as is sought to be developed
by your friends of the Janata Partv
while there is no alternative to a
vigorous programme of industrialisa-
tion to resolve the basic contradictions
but also to creute a strong self-reliant
economy and the prosperous country.
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“Shares react. Pivotal scrips
suffered a set-back in unofficial deals
late in the evening here today fol.
lowing the announcement of a minor
reshuffle of portfolios in the Uniom
Cabinet.

Century, for instance, which rose
from the official closing of Rs. 485.50
to Rs. 487 declined to Rs. 480 in later
deals. Gujarat State Fertiliser dec-
lined from Rs. 574 to Rs. 568 while
there were sellers at Rs, 4325 for
Gwalior Rayon.”

Nfr ¥ 3 fAvAeTEIVT F A
¥ w% afmda @ T & 9 A
AGAATEINR  F WHA K P ofr-
T4 21 a8, 77 fFT T 9a-
TR FT FTM a7 & ? ofy am mm
gaay & f& a9 #@ zEd grer
Wt fomaa®, «0 1 9 o6
TAR IO F AT H ST admTr

oY g 7 wuA Aamw e
T qh, § ¥ m e
11 a6 & Zar* 2w & 97 F v
1 wfatsa @, W e 1

ot 7@ §, afew stw o o gk
agr say s ahfy Y &
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fra 25-30 7§t § go falaw
w®E T AM H wedl, oA faofr dam
X At & w1 fqaw ) @
79 ® v faq fias wgar §—
STl ¥ aver ww @ AWt
wa & fwg O fame sRqT ¢ Al
g frst fa ot faerdh & s
FOT @ I ¥ fag W w4 &
@fra afi & aga a3 F1g &A
? ) cufee (@ T@ T O T F—
QT & A AFAAT § | WA TF T
A TR WAAW A X 8§
3 I FTAW-BE IAM | HIAC

W J3aw TE & R 9w 1 EER
JEm # wmm W fWa 99 WY
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fear o1 @sm & 1 W aw ®
FAG-AT  HTAT AR ¥ ToT
waar @t & it Afwar § 37w
AMgA W gAR IR FoqT ofy
FUT AT FTH AwAT IF & R0 o

T NG T AEAAAT @A WK
foroft ef &7 A —aswf Avag @
fe Zmi dal & wawc gafaar §
o foft g7 wr AWad—gw o=
AR GH § gt AT A& F FrdEwRay
wwet ¢, afeT 90 A dTArr , RATHT-
qr 8, U #T A —F g AW
& 1 T A, g Aw F Sl
qAaT —aE i ¥ At sgeqr
AWl oY 99 W & AfPgE F A K
¥ =g & avgEr s § F ag
Arait 9 Az 8, ¥ fF a2 IO
& garefagi &, 39 & o7 % § IR
& AT 8, W avw g av g, A
FTLEME] FT JGCqGE Iq §] IAT4T
AT REARIT Fgw ¥ 7 &g fag
s & 1 feet o s qofiady 3w
# w1 AW, wRlEr F GE FEET B
o o § 5 g Wt afsas weET
Y € W7 JAET sqAEAT FT A T &,
FIAE F1 T9 §, A O FA9< §,
I H T | Afew gurt AW A 4@
fiafs i B 1 gaF aR A H a2 &
oS FTEAT AfFT TT T v §F AT
FgT TrgaT § & I & da § A
AaraaaR AR fafirsz ofard w1 wac
21 3 g AT TG R | qEU g
3 7% & {5 g Jawrafa 1 af@mr
feax g sra™ 9 weafar g9
T 99TH T & | faTar ot SgEr wik
grgfafran § d9C 72X & fesd darc
W T ¥ A7 T wQ@ § )
TRT @, faadt ¥ AF Iwww
WAy dar F A A dat § W
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[+t wy fomar]
@A @ § 1 A W gy & fF
aifgs gar & fad=dweor @ v
EF qaray FE ww I R g
Y FOAT TEINAE FT TIAET T |
St favar o @er & oA 7 | F7
T ©F T A JAVT IATC | /U< T
a fmr oA & w@ . wgm g
w19 o1 wre AT, Ao §7T
ffee, st § 51 grfas F=Erwor
2 ¥ @w g T @ § ¢ ag A
T A AT & 7 gafAw @ @y
aen & 7 & o 9 a3 afaa g
TAET AYEOIRET ¥ IUT LA AT
TR AN E oA oar fFfY ¥
hm?@glﬁm‘fn!ﬁnqﬂo e
wrieTotHo WiUFT Ja ¥ fraw
g I § a1 Et T IO ¥ wgea-
quf srrg freet & 1| w9 IF ¥ I
X A o wfasTdr § a8 a@
oA IR &, TR vAaN ARH
B, ¥T AT ITH I FT FFT §
fr @ S ST 7qA ¢ AR wfuwrd
F gWTE F, T ¥ qE @ AR 7
T AR IT A fraw afaerd
T zE@ gr gwrr T g ?
qwEE # am wr s fifwr
W a® A9 @7 5 gerem a1
fasft @ &1 T®T W= foeer @9
mar § fmsr s aft fFar o oFw
2 E wenfasi s oA fga aw
mr g # T aaar fg e
ofy & ¥¥z ofadi av & fauw ar
g gqfarad ¥ fam adr @
fwft Fefral, i@t wwf,
Y qoffardy wwfrai ¥ s v
g s & 0 dmmar @ T @,
IE T @ 9T gl et AT g
wifs srdw a wma, SwOHT
¥4 q@ qFT T AT A FEAlAE
F AT FX F 0 77 IRINIAE
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zrgw R amrand gI” A g

% oxyar § RY I@F AT X A

foar 3-—-

“In the absence of a proper phas-
ing of licences, there were certain pre-
ssures on the financial institutions
for rupee funds and foreign exchange
resources. The successful entre-
preneures in the process pre-empted
industrial capacities and encguraged
concentration of economic power.”

I AF AHETCE, AP AR
FEq: Il ¥ a7 I foear g,
war frear &, goFr FarT ag fear
wrar a7 75 wifgs gar ¥ FAg-
T A AR ®F AL qqA

SHRI K. LAKKAPPA (Tumkur):

Are you going to nationalise all Birla
concerns?” What is your policy?

MR. DEPUTY.SPEAKER: Mr. Lak-
kappa. let the hon.Member have his
say.

Nt wyq faqa: sgiw A7
A FAeard T FEAFT § TR
frar wrg ®t zodr & AT gwaAr
A Jr AFIC | AR FU NGAE T
T FT HrfgT

# 7z %1 gr ar f& fars Aa
AT F FY A T3 FFH AT
gy 9 affr Frxael ® oA
graifas @Afx & a1 T8 IF FIT
oifgys frr o1 7 9l F FE qeAey
a5 T & 7 Af WA fF
BT F TR g7 Fr wE sTTEqT
fes %1 =ag@EFIT T q7eqr
qaqd faF @&t § F o4v IAR
ITT St TqrEY F oFrAT 91, HAA
# @Iq7 & fAqqr FT 9T ITA
farar FgAr Sdr wf &, gAAEIHz
¥ faar, qfrweor ¥ faar 7y dar-
T AT AG & 1 ww Ay G-
g & | faqg geit ® wrETgear
AT & fag, A IaE &
frafer & fag o 397 Afes g
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w dfawT  qax wfewax, et
&, " ®WE A wifik gawy
# gaR fear wqr | gawr aqdon 77
gar f& ot @ agy F G &
fawrs owww forar  war or IEw
g g7 diwi & faq W m@iwdr
ag #w & 7 | wF wagd faw
waAt ot quzrorn gEe ¥ ¥ far?
g AN A AT F owOd @ W]
AT Sl & fgq & ®9 & a9 *¢C
®W T ? g wEWA T Q9
wiaeed & faq, Zdifqas & faq
T a8 AN A @IT A AW
g 91 & fq oo &4 & F4 F@
AT W ¥ | wAEET I FT WO
g Ffge  feewr @ wEH
oy a7 fear ? owdar ot § oqew
fagrea &1 s X @ gz AF
afi |+ AARAT § IS W AFT
FX it ger T T Ty & faw
fact wfeqd = g8 eam
ar faT FE AT § IEH A F
g+ @ afgr 1 zEfaq &
gex AT g 5 7 A aaw
2

UF g9 AT AW FTEEE
urw fadt &1 1 g ¥ war f¥

ASADHA 17, 1899 (SAKA)
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sl R fast ®Y . W

“Jaipur Udyog Lid. which has been
banking with us since inception, start-
ed showing signs of sickness from
around 1968 onwards and incurred
a loss of Rs. 79.33 lacs in 1971.72
which has continuously increased
since then: the accumulated losses
as on the 30th June, 1975 were of the
order of Rs. 12.30 crores as against
the capital and reserves aggregating
Rs. 400.64 lacs.

The main causes of JUL'’s unsatis-
factory working have been as under:—

(i) continued fall in production
arising out of complete neglect of the
plant;

(ii) paucity of funds due to large-

scale diversion of funds through
their sole-selling agents-BOPL.

g M @ & o ¥ A%
i & qT® g qE R AT
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[# wg fawd] Y wafear Tt ¥ a1 ¥ gw
(iii) managerial  misdemeanours oF AMIE fegr 97 |+ 99 9T 9ES

in the areas of sales, purchases and
expenditure.

In September, 1975, a stage came,
when because of paucity of funds
arising out of mounting cash losses,
the Company had to suspend their
operations”

fee Fr gar ? g W g wege
IR g w1 @ 3T afw A A9
feeit 1% 5 g9 #0701 917 Tfiom
g ? o ag g
“Thé nursing programme, inter
-alia contemplated that the Company
would need a sum of Rs. 12 crores
(revised estimates Rs, 14 crores) to
be provided by the Bank, term land-
ing institutions, deferment of excise
.duty by the Central Government and
‘sales tax and royalty by the State
Government of Rajasthan and also
by sale of certain surplus properties”.

TRF 1T W WLy 7T g, WA & 7

“Shri Alok P. Jain may remain as
Chairman of the Company's Board
of Directors and the Management.”

qgq e QT ¢ gafan w wm g
¥ Tad | ATAG AT FQ@ W 1968 T
IM TR A g ? gl g ¥ o3g
e s o= fem 1At w7 14 F702
T 99 mn gw www W qume
wAY et g iy 47 )

we gae ofva & et § fay
ag of AT #% a1 qH arew T@)
tT8 wfas I¢wm oI & omowr wd
fesrmr 1 ag § Frafear | s
A AR g efgge dwe @
& TG | 19 A 7w 5 X zE g
AT A ST T @ g o3y
1968 ¥ 9= guTt fedma ot s
wol ST TR fafre & 9w avg

FIT FYE FraaTE) Y g€+ oF FEAr
& 912 F IO ag G 17 N 0w
6 fwefeas v g 1€ Wi SN
e Ffear & ot wow i AR
5 & 9T o g——gwq T F
wrefy fafws & ag sdwe oY ¥ o
T fe foew A 1 oF w#H
far &1, greifs ag wos &f@ # Adr
AT §, = wigT aifar oA q@n
afad, 3 qum 7= F AN AW
fear & =it & vw feemr 97 w7 g
qaT g -

"Kohinoor Mills was a sound con-
cern only a few years back, but it
has been completely ruined by the
Kapadias during the last few years.
Even before the promulgation of the
Emergency, the Kohinoor Mills had
begun to show losses. The loss for
the year 1974 was over Rs. 38 lakhs.
In the year 1975-76 the net loss car-
ried down rose to Rs. 682 lakhs. 'The
year 1976-77 was, if anything, worse
than the previous years. The ac-
cumulated losses are now in the
neighbourhood of Rs. 17 crores. It
thould be remembered that these los-
es are absolutely fictitious. The
syphoning off of the funds of the
Mills by the Kapadias is responsible
for this state of affairs. In the mat-
ter of sale of cloth, evasion of excise,
cotton purchase, purchase of dies
and chemicals, purchase of machinery
and spares, the documents showed
either deflated or inflated wvalues,
and the margin was syphoned oil.
These enormous losses were a direct
ronseguence of the fantastic advan-
ces made to the Kohinoor Mills by
the Central Bank of India”

a1 42 1968 ¥ o7 IS TRA ¥ A =W
weq ¥ wew AUIA  wF@ QT

a cry in the wilderness Jf¥w A
HHT TG AT
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It is a cry in the wilderness never-
theless.

SHRI K. P. UNNIKRISHNAN: We
have all supported you.

SHRI VAYALAR RAVI: Now what
‘do you propose to do. You do some-
thing.

it vy fama - A qe g 7
Thfaea mao & fodr smoe A Avg &
wzara fawar ? w1 wgara Ay fawar

§9 FIAFEAT F7 gHT FqT § Afog
AXA WA FEIIA qAFA TG T
2 | OT WO weATHT H oIAT & AT G,
THFT A/ 91 TG

SHRI K. LAKKAFPPA: They are all
your Finance Minister's friends. I
know how you are going to take action.

SHRI MADHU LIMAYE: Don't
WOrTYy.

SHR]1 K. LAKKAPPA: You take
action. We are going to support you.

There is no question of hiding any-
thing.

SHRI MADHU LIMAYE: For God's
sake, have some patience, Mr.
kakkappa.

A AVAA WA FA & qQ7H qgT
o7 A€ q=f gE & Wi gW AN & Fg
o 9T g F fgawd § g
wrifsar &1 g FoAr &1 fAg=or w7
#aTer Ay faar ) @ gy R,
T fagw fer oo ) &few oy
¥o Aq7 & faq g1 | 9% @ A0
guT, ag WY & oF AHICEH ¥ AT g,
HifF 7098 q9q a9 AT |
“As soon as H. R. Gokhale took over
the Department of Company Affairs.
he started abusing his position for
the benefit of his own person as

well as his family. It soon became
a must for Company Managements

ASADHA 17, 1899 (SAKA) ’
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to engage his daughters and sons.
in-law as advocates, if they were to
expect any special favour from the
Company Law Department. ‘Tha
autonomy of the Company Law
Board became a fiction, and members
of the Company Law Board obeyed
the oral commandg of the Minister
The Control of National Rayon was
deliberately handed over to Sudhii
Kapadiya."

T8 §NT 41 A8 7 ®iAET Aaw fEar
R ?

¥t %t feafa &, nF sewetaw am
HTTHT W Jq1a7 § | 56 ATRS oA
& < T AT LT A 1,000 HIT TS
& 1w I F fw qmrr g
f o w77 #7 7= 350 T § ) AT
9% 100 %97 far § 1| 0% F0= safea
T WA oy daw fear € wEr ®
oTaT WY & qre g dav ?

# groEt Sed ¥ /¥ e
e g 5, 77 wew # A5 Al we
ATHHAT JSMET 97 | AR GrEAIET
Foiw & o sfafafa eravwer aww
& A ®% fvar g7 | 3% qEg I
TT F FT @ 97 7 WO qOeTe
F77 | (wamy)

SHRI S. R.
What is all this?

DAMANI: (Sholapur):
!

MR. DEPUTY-SPEAKER: I know
this. As far as the time is concerned, I
know what I have to do. I need not
be reminded about time.

SHRI K. LAKKAPPA: Three months
have gone and you have not taken any
action.

ot qy fomd ¥ ag w8 wr g fe
ag Wt FT ATRAT ISEAT 4T A} HA
WAIIH qTEA F1 T A gArdw faar
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[# =g faqa]

91 | TR 50 wr@ &7 A faeir qar
G A A, 7T 7 TFALT AT
qIT & 9T I N @ w¥ F | w9
quaAY wrg, q g AT AT WS Q@
¥ o o T DD W F f@9s
TFAT A F AN, ITY TATT FT FG
TFEST FT @ 4

TqY TR A1 FAT, TF T AFIHR
Fr 7 & 1 & ghar saF faas @,
AT Iq 9T IAATT AT |

the pulicy of converting loans inol
equity.

g WY OF TrAH § 73 Iafaat 1
Ay @e F1 wIAfOAT RN
o %1 A FF aga qar faar ) wawE
#fay, sfeadr & s9& 77 & Tt o
Sy dr F8 @A ) FeAr T e
a7 ar w1¢ fefade aff famyar | ¥79-3-
FH FF 99 3w a1 famar a1
qoFTe A1 HY awwa fAee, s
Fofafadi ¥ ag a2 fs 3 39 qva
[ SETATA QA #=arq & 7T F4GF )

FET qF qEAN-AANTST FrAeA F, &
g% qIe 7 WY FI9AT W g 1 ¥ 97y
eqsz AT TgAT g fd w4 Afq wrd
faxfordi & 30 & 9fva aff g3 & 1 waf
Zq AW F 9 SFTAA TGV, g
Tez-1a7 & fay faqohr @grgar #v
F&TT 3, agi & fayar qgraar 49 &
aa # § 1 77 fag A€ qcfew wxraz,
argfemaifasa gafgfam, aF 2
mar yAfAan  wAgeATIWNA SF 47
§ faywragra & wrazr gar g, ar a1z
FeT yAT Ifgq | @ ArEw ¥ B
aigfeaiaifasa  gafgfawa, F=ifox
qgr, IA ALY gAY Tifge ) o Fga &
faq o w=d §, ag Fr Ifge 1 7w
gmre g gafafts At & fagwfa,
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wifags ww, feae s & aq Q=
e & frq 244 wriee, & farg FasYar
T qHAT §, A T WA FFIC UL-
A & wravEEATE W Q@ w0 F
fore ffora & ag YT a w1 7

wfe & smaar sgan g e faaet
fadeft swafat, ar Saa wrard § w7
F 97 Ug-saT & g wraws § ?
W, 29¥%T, TAAW, WA, FrEAfeE,
fafewew, fagew, gréedm, ol faz
Ty nardrr z AR gfwe. .
(WeqA) g7 7 G a5 qEW® @,
affa adrar #ar gar ? AT @
o, 78 & gwiAtfae agew & wedl

“The operation of these companies
have caused a drain on India's slen-
der foreign exchange reserves. Col-
laboration ventures accounting for
over Rs. 2,000 crores worth of out-
put result in an outflow of more
than Rs. 90-100 crores from our pay-
ment for technical know-how, royal-
ties, profils and dividends, Besides,
wholly owned subsidiaries of foreign
companies operating in India re-
mitted Rs. 211.4 crores between 1968
and 1971 by way of profits, dividends
and technical fees—Rs. 105.14 crores
by way of dividends, Rs. 38.80 crores
as profits, Rs. 51.61 crores as techni-
cal fees and Rs. 15.81 crores as
royalties. The Finance Ministry re-
cently informed the Lok Sabha that
dividend remittances by these com-
panies had increased since 1971 by
nearly Rs. 12 crores per annum.
‘There was also a rise in other re-
mittances.”

wraFa & wrf Afew 7l zav 7,
FfFr Fr w17 F I T &7 0w
EATATREO goaqra e faar & | W
Agea ® JAwQ & fac & FgAr
ATFATE , FIF qZ FA-T7H 19 W19
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# oy §, i w91 w9 1 Qe g
ATEHT F1FT Frem B ey W@, W%
T amd—favaada SEwTd
2 fr e &g w9 &) foaa A 7§
Tt TEIET WY AR &, ar T
TR A, T AT H AL F7E |
¥ gt favderd & avg ag wA FEar g )
T AT Qi #) w3 a9
M, @ 48 I e g7 o, a
ey ¥ i gt T §—-sawr 1
w g, A wtya et F7ogHr @
A% qET WIRAT @29 ¥ ANA @A d
fom avia goT g 1 & wt wEYet & g
fs ag T w9 ®T | qAvAw WA
FIARwa & A e go &, @ o
qg T T |

# gg Fgar gar gy v £ a@
M- Frfoat et fam s am o &8
ST FT W Fry T RAA FT AVHT faar
T | OF FT ATA 47 SEAATE £,
g@e 1 AR 4r oFfdE S )
FXFT FAT KT g7 Frgaq famr S
771 a7 fF T2y oFmE gEWMA SR
¥ | TN UFEE 7T @ - 41T
gAA T a7 A A9 qE WA W
srafs agt & St 1 H1dA 78 fasar
AR ¥ ag A&y wwar § 5 & g4y
faa gra sirg T wgm g fF 917 A% 47
I &AM AQT §, 97 aF ITH FET A
TATE &1 TAL FAT AN I5AT § A9 dF
FH ¥ F9 @77 F A AAT § ITAT
aTg< A Wiaw | & af FIATE | AT
% Fraw et ¥ ag fEn | 7 wngar g
f w9 g 7 FL | AR @A A F A
I TAEC, FR@A WA, ITA
dararT TP w7 38 w7 fAafa sifag
A @ F1 AT ATAA & RGN FCE
gaa1 frafe wa ffow

TeafafedoT & ax # q7 A
& T &1 Aoy A\ o | IfFT LA

ASADHA 17, 1899 (SAKA)
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qrz § A AR ¥ gferaw ey
ATHET §7 ISIN 9y | I I F
TgT STeT TWIE fRar ay e ar
T @ fpeY st &7, 91T a1 & Trzafy-
fEFwm & Jm 0% @ aEAE a7 ArE
faerdt Tt A& T Mo € fasE
aox fow s &T@ oy W FTE
#).,. (o). .

HIE T@T FT AT ATHAT THAT AT
a7 IEFT Y ¥T W9 FAY, g @
Afag 1., . (waum) .. .3 & =
A T qIET gt § 1 S AT A
9ZT TEEN |

T AT §E€ § A9 WO § 31
qH  FE—AATART TR FL
TEaT w7 A7 IO W afeTs
AFTT | &Y Tg A1 S7AT OTET FT Ay Agy
1 R IR A @ T R
TS 737 a1 & wawa § fr
= wgrRa ¥ wrafaw W ¥ IaEr
wETs &Y € FRN AR 41 A" ¥ Az
o\ awrE w46 |

A a1 ag & v fan osdasor
frq ofes Awex & agg @1 F19 &
qAFHAT § | T@F A H 40 N Al
T ag A @M wd aAw T
g TE AT fF avards da F a1 fawreqy
#Y JeTaT gt § 9 fg s ge
yewr ¥ &, 39 frgm grwe ) faw
T ATE F1 a7 g7 frama1 a1 75
&Y Iifgy ? =g @5 ¥ WA 9Ter qgd
w0 faen & cafafaw & svam
w1 & )

7Y ®o qlo gritgor : frer A &Y ?
ot wy formd ;e A A A

!ﬂ%ﬂ o mmt o Fﬂ'-
ro aear & 4y | faer s e e ot
) :
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it wy ferma : A, AT o w0
AT A TG AT AT |

¥ qg $g W O, [T ¥ AT
HATG] SIHE I WIAE FAM, FHT q
Fa g fF 9t a3-a¥ 3a § 9% faq
fradt Fx & faedgrd )7 F 92+
aqifs waF oa feada aga w7 &
difey § wreegegifeas 2qeza Wt F
¢ @ F qmw, gAfqo @it W W
faxsr fa1 &3, wa &3 57 aq w1 5
7z faq T FreAFTA F, NE IAT
F 917 AT IqMT F IT AR AF
0 F faq arax wrES gy @ 2 A [
W A7 g7 Afczd AFZE | WT 15
AT F A ITH X Afwe 1 ag A
WIS ATF & W E | A T FFa
ffagfraa @ & ? Fmraad) geeg
TAgu N ¥ag sz g fr az fam
VX w6 W SAAqHE, T
q9 FH AG T ARAT g WY AAqar
et # AW F UG TA@ ANA
aft afge 1 g7 & AARIE--FAa
st a aff & 1w fafwioes &
w78 Far gy, 7Y a1 A1 feafy widw
i BY g€ & ww A o Pir ) Hae
qT FOAFT F1, 12 IAT F 7T
27 AWt W faadr 2 a%F 41 @7
F 4T ASA AT AT |

oIS qA arz war, AU H 1973
§ mismargzd Fqcifea st $r A35
o FZA qT g A | X A fe2 A q
¥ faq, Frmaos ¥ faa, afrqe % fao
ATRITE FTEEA NIAAZ FT AT WRger
% | IWF B A7 fasr 7 ueeREE
goT | 1€ FrdATd T & ) g€ |
gq qAst fafreT a8 & afeT § oadf
fafreex & frlde= sTm g 2 wr A
qr QA |
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I’

I request the Energy Minister 1o show
some more energy.

wAat  fafrex §®  wawr  gadr
featd | gozedtaw sadadr fafqer
ot q@far wreg & AW ¥ mrd
§Z 7 37 8 @ fr des wass
T W MY AET AAWA iz
gy, jfEn CEReATE—E
Agw  aIX F  HIFAT FOU | HAN
qff ®T S &1 g A w1
greqfeey oeifAaw T AW #T AST
foar | sxrifos aF gas fax war
amar g—msfas 7 war WK
M gAw  fad s g—
# To® WL T aqATar g qweddr
§ peeiigw Sreewa & fia @gq
mE WA A -FfEA gEAHE wF
wE §—

“The recovery in industrial pro-
duction during 1975-76 tended to be
mainly in the electricity and coal
sector and the metallurgical and
chemical and allied industries which
are heavy consumers of power.”

oA 93 1 TE—

Most consumer goods industries did
not show any appreciable increase in
production.

¥ oqere ¢ B F{@ar ¥ owaw
¢ ey Aurc fear S W §
g arfar i § o o F @rg
7y § wm fma fF yr-maefy
T e ¥, FI A wrrear
A ¥ ogw q Y AR F IAW W9
¥ g # §—wm-AAEl getafaat &
FATH | TT-OF SUEEAET WA
fifg—ay aa F fF dIEr
TIAT AEY E, WM B FEATRIG
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FTATA—FoqT WA, FQAT, afwq
ifgem s fam il & o o#7
qezw §, W N smw 69 E F
m 3, AT & waw #F W oA
fryse sEa & @ @ W9 F
3T #Y gw O F AT A qmow
veETieaAN § 97 ¥ gA FT &R
w4 a® WA AT AR FEA, zEF
fay sma Al aIwIT—FR T
sam | afe JE@ 98 @1 ww
sfggmr ® afada #fae

wrsr & qRAT i —WHT ATEE 9T
4% wq7 g M ? AN T qefrafy
%, % T ¥ FT @A i-z@ a;w
TEFET #1 & a9 AFN g, W™
wadfe & g mAx Wfaw A
qar & fazar 1 Fg q-1 FT
FM g TAT F@ET, wE W
F791, @1 9TAT, IEAF g2, e
S TEAT-ATT ST FTEI F1 Ff0
fradfe & Saw w7 #fowm, rfaor
aishy & ofeerw Forms sfea aqae
TR WIT gTAE & grET " Frfew
I FqqT qrEt F ot "y wfr——
7z Wt & FFar § | Teemfmez
=it 1 Wy Eafaw w=ar g——# 99
¥ faare g 1 afF7 afe moT &=
¥ FTH F4A Al A W IIEIHE
w1 e&x ¢, A% & A ¥ fawrw
g1 # wgar § fr waar orE¥
I GTFTT IAF AT HEAM F |

g ¥ uF a K gfu F art &
FZAT e g—fegema Ay whw
XAqT &1 Qftzx wH FT oF 7@
T4 -39 | THRTAE 79 H O owER
Tz # fend & gf &, afew Hgrow
%1 Sgrar §EG A ST svgar |
™Y &Y Srewww fre om @ &
w7 reeww fraft @ = oxfafa-

ASADHA 17, 1899 (SAKA)
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dfer dad & a1 fofrer g
fafreft ¥ 35 W g ) qefu-
fexfag &Y me2d ¥ faq §F &
W AR dFrAT A @gd @
FIAT-ATAIT, TFIT, AVFTAE &1 ATAT-
sz agm feedl @ & oW
JATET AFA F WA FT Averae far—
g AU ATO9 -SFAfRE @9 A
frrd w8 @ &1 arfag st &
TE @t & S %A E-wa,
AR, TAA-5A F GETEAR H RS
F_ AR AT, WEw H A adl
, &, A @I § 59 T®T FA -
W 100 AT & Wi AW
grtg @ 4, fFa s fwa ? sfd
¥ fag, va8 "9 I aqar 91,
afpe diferm @aw ®eT 7 FA
Z5 1 @h AT § A A g
afgn ) @AM TA A FT arfwdt #
Ffga-gfr & FF7 IAWT AF——AT
Ttz FATH & IAS ATH !ﬂ'f‘im.u

ER

R u:g )

weqer WErem, #X ug uw faw
o frar @ f& gar s 7 A7
g Faeata ff F I T @w
Fifsrc | T I€W@ § FA aaeafa
ae e A7 gwenr ot &5
§ F wmdt § 5 &7 on feshv @t
#7 & &1 faw w&@r 91, W W
Tor 1 ATOOW FAqT 1 faemAr @
N wzg AW fawna, saw qa o qfar
faerzd | Afew =@ odtew g @
RN H a7 Fifwg | g ¥
% wmafwar § ag ot a€t ¥ qm
wOE F WS ¥ UeE awrede a7
FT OF T CAAGIET T9 74T | TATR
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[+t =g ferra]
S A e @ ¥ 9 ofE @ w1
fawa aff @ wafeq & <8 @ s
g &g, ™ LAl 'ﬁ: o

SHRI R. VENKATARAMAN (Madras
South): Mr. Deputy-Speaker, Sir, 1
heard a very brilliant dissertation and
1 rise to make a few points which can
be useful to the Ministry in framing
their future policy. The Hon'ble
Minister stated that we had inherited
a devasiaied economy and my pre-
decessor, Mr. Limaye, went on narrat-
ing instance after instance of mis-
management in private sector. In
fact, I was reminded of an interesting
story of another sparrow came and
took away another grain. It is an old
thing. We call our fathers fools
because we grow wise and our wiser
sons will call us fools, It will be so after
this Ministry leaves. People will forget

Iso the good things done by them. ~

Sir, I will give a few dashes of the
brush to paint in relief what rich
legacy the Minister has inherited. If
you compare any country which has
become independent after the second
world war you will find no country in
the world has achieved a rate of in-
dustrial progress and industrial dev-
elopment as India has done. No other
country which became independant
after the second world war has ‘built
such a large - capacity in engineering.
casting. steel production, forging, che-
micals, etc, as we have done. People who
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criticise always compare ug to cquntries.
which are not comparable. They com-
pare us with Japan wand Germany
which started their industrialisation
along with the industrial re-
volution two centuries ago. Owr
industrial development started only
after the second world war, par-
ticularly after Independence, what-
ever might have been the average dur-
ing the past thirty years of the Con-
gress rule, the year in which the Minis-
ter gets this Department will show that
the industrial growth in this country
has been of the order of ten per cenl
which is higher than that contemplated
by the Planning Commission itself,

In fact, he gets a start from—not 4
per cent which is the average over the
last twenly years—10 per cent develop-
ment in industrial growth and he has
not only to sustain it but also improve
upon it.

‘The public sector which has been
the sick child of our economy has
grown healthy and has developed a
measure of self reliance. In fact the
rate of growth in the public sector has
been 12 per cent and it has erased the
ill repute that the public sector was
always running at a loss. .

DR. SUBRAMANIAM SWAMY
(Bombay North-East): It was, last
year. See the Economic Survey.

SHRI R. VENKATARAMAN: Mr.
Swamy will have his opportunity tec
speak after me.

DR. SUBRAMANIAM SWAMY: No,
I will not. '

SHRI R. VENKATARAMAN: If you
do not, then you may keep quiet. A
measure of self reliance has been
achieved because today we have the
capacity to build our own industrial
machineg in several industries like
tractors, agricultural equipment, sugar
mill machinery, cement mill machin-
ery, paper plants, commercial vehizles,
electric locomotives +and so on. In
fact 1 was surprised at a newspaper



253 D.G., 1977-78

report, I hope it is wrong, that the
present government intends to call for
global tenders for paper machinery.
There is absolutely no need for calling
for global tenders or impori paper
machinery because today we have
established in our country capacity for
production of paper manufacturing
machinery. It would be ridiculous to
import that machinery now. There has
been diversification of industries from
the traditional ones like textiles and
sugar into several fields like petro che-
micals, engineering, consumer durab-
les, etc. All this has been rendered pos-
sible by the application of the Indus-
tries Regulation and Development Act
which saw to it that licences were
granted only to those areas in which
there was paucity angq scarcity and
scope for development. On this occa-
sion I should mention a point for the
consideration of the hon. Minister. The
Industries Development and Regulation
Act was enaced in 1951. Since then
great changes have taken place in the
country; development has taken place
in several fields, It will be a good
idea to have the Act reviewed and re-
vised. ‘The schedules were then pre-
pared taking into consideration the
rale of development and the nature of
development then prevailing in  the
couniry, Things like ceramics are now
included in the schedule. It is neces-
sary that we should review the sche-
dule as well as the Act so that we may
bring it in tune with the current needs
and also revise the schedule so that it
is applied only to those flelds where
control and regulation are necessary.

It is also a good idea for the govern-
ment to say that every Act enacted
shall lapse automatically at the end of
25 years so that government may apply
afresh their mind to that problem.
Otherwise we continue to think in the
same routine, notwithstanding the
changes that have taken place in indus-
trial development. The industrial
climate is poised for a very good
growth. The growth rate of ' 10
per cent which has been register-
ed last year, I hope, would not
only be maintained but also improved
wpon by the Janata Government.
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Rapid economic growth depends
upon industrialisation. It cannot be
denied. The economic history of the
world has proved very clearly that
the rise in the standard of living of
the people as well ag rapid economic
development has taken place only as
a result of industrial ggvolution and
rapid industrial development. There-
fore, we should try to look at the
problem in its true perspective. With-
out denigrating the importance of
rural industry or rural employment,
we should see what is the place of the
rural industry in the scheme of na-
tional industrial development.  Ac-
cording to ILO survey, out of the
total population of India, economi-
cally active people is only 32.9 per
cent. The other 67 per cent com-
prises of children, ald men ani un-
employed. The corresponding figure
for Japan is that 50.9 per cent are
economically active. Now out of this
33 per cent economically active, 72
per cent of the people are engaged in
agriculture, 11.5 per cent in Industry
and 8 per cent in tertiary sector like
banking, insurance and communica-

tions.

The poverty of India is mainly due
to the pressure of population on land.
If 72 per cent of the working popu-
lation live on land and only 11 per
cent are engaged in industry, land
cannot sustain this large population
whatever inputs you may put in agri-
culture. The economic history of
other countries shows that a large per-
centage of these people have been
taken out from agriculture and em-
ployed in other fields particularly in-
dustry and tertiary sector. Therefore,
our idea should be not to find more
resources for the purpose of keeping
this 72 per cent of the people in agri-
culture, but to find resources for the
purpose of taking out at least 22 per
cent more to the industry and ter-
tiary sector so that only 50 per cent
of the economically active people live
on land. '

- In this connection, the Finance Min-
ister stated in his speech - that in
Japan four persons are dependent on
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one acre of land while in India jt is
not so. But the comparison is abso-
lutely irrelevant, because in Japan
out of the total economically active
population of the country, only 19
per cent are in agdriculture. 34 per
cent are dependent on industry and
26 per cent on the tertiary sector.
Therefore, what we have now to do
is to frame an economic policy, an
industrial policy in which we will be
able to employ the surplus population
of land in the industry. In this con-
nection, we have heard severa] state-
meats from several members. My
friend Shri Unnikrishnan went on
quoting them and pointing out the
contradictions. My submission is that
Industria] Policy Resolution of 1956
is not the policy of a party. It was
adopted by the Parliament and it is
a Parliamentary resolution. If any
"Government wants to change that
Industrial Policy Resolution, they
should think about it, prepare their
new policy resolution, have it fully
debated in Puarliament. Then only
they should make the changes. Adhoc
opinions expressed by men. however
eminent they may be, cannot change
the Industrial Policy Resolution.
Therefore, my suggest.on to the Gov-
ernment s that instead of making
policy statements in and oqut of sea-
son they should frame an Industrial
Policy Resolution, place it before the
Parliament for discussion, as it has
been done in 1956 and then have it de-
bated and adopted. While it is true
that further input in agriculture and
rural sector will increase the employ-
ment opporiunities in that sector, it
will not solve unemployment. In
agriculture people are employed only
partially. There is a lot of under-
employment in the country. In the
single-crop area the labourers are
employed for 4 months and in the
double-crop area they are employed
perhaps for 7 or 8 months. The cot-
tage, village and other rural indus-
tries will only go to relieve the un-
-der-employment in the period during
which they are unemployed or not
-employed in agriculture. It will not
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add or give a fresh, new wholetime
employment. Therefore, you will have
to think of a proposition in which
whole-time employment cap be givem
1o the people by diverting them into
small-scale industries.

SHRI P. K. DEO (Kalahandi): In
1000 hectares in Japan they utilise
2.800 persons only for agricultural
operations, In India for 1000 hecta-
res of agricultural operations, we
need only 800 people. So if the Gov-
ernment has made a policy that un-
employment could be solved to a great
extent by mere inputs in agriculture,
I think they are justified.

SHRI R. VENKATARAMAN: Pro-
bably my friend was not here when
I mentioned about it. In Japan, out
of the total 50.9 per cent of the eco-
nomically active people, 18 per cent
are in agriculture, and 32 per cent
are in industry, whereas in India 72
per cent are in agriculture and 11.5°
per cent are in industry. There |is
already a great pressure of popula-
tion on land and unless the pressure
or the load is removed and shifted to
industry, you will not be able to solve
unemployment, you will not be able
to solve poverty. This is the basic
thing.

The point is this. The small-scale
industry is not one which produces
consumer goods. If it were so, the
market wil] be saturated and very
little expansion possibilities will exist.
Al] over the world, small-scale mecha-
nised industries are mainly producers
of components, ancillaries and parts.
If you take, for instance, the General
Motors in America, there are 19000
contractors who supply various parts
to the automobile and the General
Motors in Detroit is only an assem-
bling unit. These 18000 contractors
employ in their turn a large number
of people in the small-scale indus-
tries. Therefore, if you want to de-
velop small-scale industry you must
develop necessarily the area of the
manufacture of ancillaries, compo-
nents and parts, Now, you come fo
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the next stage. If you produce an-
cillaries, components and parts, for
what industries would you produce?
Therefore, it is necessary for you to
have large and medium industries in
order that the products of the small-
scale industries may be absorbed.
Therefore, there must be an integra-
ted development of large-scale indus-
tries, there must be an integrated de-
velopment of small-scale industries
providing ancillaries and components,
there must be the rural industries
which will take care of the under-
employment of the people. That is
the way in which we should frame
our industrial policy and I do not
think that this has been lost sight of
because though there has been a great
deal of emphasis on what is called rural
and agricultural seetor, nothing has
been said so far that the large-scale
sector will be ignored or will in any
‘way be restricted. Particularly 1 wel-
come Mr. Madhu Limaye's statement
that they believe in the large-scale
sector, that they will certainly not
think of starting a steel mill in the
small-scale or in the rural sector.
Therefore, I do hope that this balance
will be maintained.

1 may share an experience which
1 have had in Tamil Nadu. We start-
ed an industrial estate in Ambattoor
where we provide the open develop-
ed plots for the large-scale industries,
sheds and other facilities for the small-
scale industries side by side, not inde-
pendently. Most of the other indus-
trial estates in India consist only of
sheds which produce small parts.
They are not dovetailed with the large
and medijum-scale industries. But we
made an experiment of starting
medium industries, giving facilities to
them along with small industries. It
proved very successful. I did it with-
out the consent of the Centre at that
time., I am gharing that experience
only to show that that is the way in
which development should take place.

A great deal has been said abo_v:xt
monopolies. There is a simple way
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of solving the wretched question of
monopolies. If you had said that you
would not give a second licence to a
person unless he has implemented the
first, and that you will not give a
second loan to a person unless he
has re-paid the first loan—not in full,
but at least 50 per cent—there would
have been no monopolies in this
country. This was not my idea. My
revered leader Kamaraj made this
suggestion in his presidential mddress
at Bhubaneswar in 1963. But we did
not follow it. If we had done this,
the cornering of the licences which
had taken place, would not have taken
place; and the cornering of the re-
sources of the public financial institu-
tions would not have taken place,
Therefore, it is not very difficult to
control - monopolies, but we have a
habit of creating organizations like
the Company Law Board, MRTFP Act,
and posts of officers and of going
through all the rigmaroles of legal
procedures. My suggestion is that we
should at least now say that in future
we will not give a second licence to
the same house until it has imple-
mented the first.

Another point which' I want to
mention is about the import of techno-
logy. We should not have a rigid
approach at all in regard to this.
There is no use, nor is it wise, spend-
ing our time, energy and money in
re-discovering known developments,
i.e., developments known throughout
the world. At m given point of time,
we should be able to buy the techno-
logy which is most relevant to us. But
having bought the technology, we
should do innovative and adaptation
work opn that technology, so that we
may improve upon it; and even sell
it to other countries in the world.
Japan has done it. Japap purchased
the technology in respect of electro-
nics, but it did innovative work itself
and was able to sell it to other coun-
tries, on the basis of the work it had
done. Therefore, the emphasis in our
public sector should now be diverted
towards adaptation of technology and
doing innovative work on the techno=
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logy which we purchase. 1f that is
dcne, it will go a long way in helping
. industrial development.

There are two points which call for
your urgent attention, because short-
ages are developing there. One is
cement, In 1976, our production was
18.6 million tonnes. The power cut in
Karnataka, Andhra and Tamil Nadu
had reduced it; otherwise, it might
have been a little more. The capacity
utilisation has also increased from 77
to B8 per cent. But the target which
the Planning Commission has fixed
for 1978-79 is 23.5 million tonnes. I
do not think we will be able to achieve
the target in the present state of
development. Out of the' 53 units
which are in existence today in the
industry, 28 are more than 20 years’
old, which need rehabilitation and
modernisation. - Without the rehabili-
tation and modernisation of those
plants we will not be able to produce
even what we are producing now.

Then, we will have to start new
units in the cement industry if we
want to face the demand that is grow-
ing. Recently, with the increase in
building activity, the demand for
cement has gone up, My friend, Shri
Dharia, almost threatened people say-
ing that if they do not behave, severe
action would be taken. I want to
advise the Government that threats,
inducements, promises or Importuni-
ties will never work where there are
shortages. The answer to scarcity is
more production, Threats will not
work. It will like Canute's com-
mand to the waves of the sea.

‘We must see why or how this short-
mge has occurred. In 1968 the capital
cost of installed capacity per tonne was
Rs. 250. In 1977 it has gone up to
Rs. 600. Who will put up a cement
plant under these circumstances?
Government have tg look into it. They
can say, for instance that in the first
filve years there will be no excise duty
on cement, or they will have to find
subsidised finance for them. Unless
this difference is got ever, is bridged,
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uny amount of request by the Minis-
ter to the cement factories will not
work.

There is also the possibility of
establishing mini cement planfs. We
tried this experiment in Tamil Nadu,
plants which can produce up to 60
tonnes. This will have vertical shaft
and it has proved successful, «narti-
cularly in areas where we have small
deposits.

The other industry in which short-
age is deveoping is paper. Uness we
do something to increase the paper
production, the nation will face a
great shortage in this field.

While going through the budget I
noticed something which is very serious
and I want the Finance Minister to
look into it. The Finance Bill of 1876
gave investment allowance to all small
scale industries. The Finance Bill of
1977 has exiended the investment
allowance, but with a negative list of
what is called luxuries. Many of the
small scale industries which are now
enjoying an investment allowance of
25 per cent concession will now come
under the negative list, which has been
put in the 11th Schedule, which means
the concession which has been given
to the small-scale industries has been
teken away by the Finance Minister,
who was talking so much about the
development of small scale industries.

Secondly, you are asking for merger
‘of sick units with better-managed
units. The Act now provides thal
there shall be a certificate that efforts
are being made to revive and rehabi-
litate the amalgamating unit. But
there is no provision for the employ-
ment of labour in the amalgamated
unit. The staff and labour in the
amalgamating unit must be taken
over by the amalgamated unit. QOther-
wise, the object of the Government in
the take over of these industries, which
is to protect the interests of labour,
would be defeated. Instead of the
Government taking over those units,
if you allow amalgamation then the
industrial labour must be protected.
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1t should be made a condition that
before any amalgamation is permitted,
the labour and the staff employed in
the amalgamating companies should
be taken over by the amalgamated
company or employer.

SHRI GEORGE MATHEW (Muvat-
tupuzha): A poor country like India,
whose GNP is only 1.5 per cent of
the total world GNP and whose
population is about 15 per cent of the
world population, to come to the
average world per capita income will
have to expand ten times. How can
this task be achieved?

15.05 hrs.
[SHR1 TRIDIE CHAUDHURI in the Cha.ir‘ji

With a population growth of about
2.1 per cent, which is about 12 million
and roughly equivalent to the popula-
tion of Australia, to achieve the stan-
dard of the West European countries
of the early’ seventies at least by 2001
AD, I think there has to be at least
a 15 per cent growth rate instead of
the present average rate of 3.5 per
cent. But we have got an advantage
over the developed countries, because
the developing nations can learn from
the mistakes of the developed goun-
tries

To achieve the I5 per cent growth
rate, we have to increase our savings
and investments from 6.5 per cent at
present to17 per cent, and also multi-
ply our industrial output 50 times and
then change the share of the industrial
sector of the economy from 15 to 37
per cent and reduce the share of the
agricultural sector from 48 to 10 pef
cent, and also reduce the share of the
workers ip the agricultural sector from
72 to 15 per cent. I do nof under-
stand how the present policy of the
('Ii‘overnment is going to achieve all
this.

It is appreciated that about 30 per
cent of the Budget hhs been kept
uside for agriculture, but with more
and more inputs in agriculture and
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our country achieving the desired
goal within a very short time, what
will happen to the workers who are
going to be displaced from agriculture,
because, to improve our present lot,
the present percentage of ggricultural
workers will have to be brought down
from 72 to 15 per cent. That means that
until and unless there is a correspond-
ing increase in the industrial sector,
that is absurption by industry of these
displaced workers, we will not be abl&
to solve the problem of unemploy-
ment, That is the main thing. So,
the emphasis on wgriculture is not
really going to solve the problem of
unemployment jn India.

First of all, we have to curb the
present population growth of 2.1 to
about 1.4 or 1 by at least 1980.

In this year’s Budget, provision for
heavy industries is about Rs. 50
crores more than last year and for
small-scale industries Rs. 12 crores
more than last year, buf on the whole,
out of Rs. 15,568 crores of the total
Budget, only a paltry sum of Rs. 337.5
crores is allotted for the Industries
Ministry. This is very small.

The Finance Minister in his Budget
speech has said that industries will
have to find the resources lor their
development by themselves. It is
really a pitiable thing. This kind of
attitude will only make the rich richer
and the poor poorer. It is really a
disturbing factor when, you look at
the various growth rates of the States.
The per capita income of Punjab and
Haryana is about 900, while that of a
poor State like Kerala is only 550.
How can poor States with no resour-
ces, grow industrially without more
help from the Centre? Surely at least
10 per cent of the total budget has to
be allotted to promote industries in
the poorer States,

Of course more emphasis has to be
laid on employment oriented indust-
ries. 80 per cent of India’s popula-
tion is living in the rural areas and



263  D.G. 1977-78
[Shri George Mathew]

the number of people living below the
poverty line is increasing day by day.
It is said that for every lakh of rupees
invested in small scale industry, on
an average, 21 persons can be emplo-
yed. That is double the number of
persons that can be employed in the
large scale industry. So, smail scale
industry will have to be encouraged to
solve the problem of 22 million unem-
ployed in this country,

To solve the problem of educated
unemployed, the programme of ‘seed’
money is appreciable but the young
men will have to be guided in such
a way that they make their invest-
mentg where there is a potential for
growth in the economy. Out of a
total work force in India of 180 mil-
lion, public sector undertakings both
Central and States, employ only 13
million and private sector 7 million.
Of the total population of 650 million
33 per cent are workers. So, indus-
trialisation will have to find the ans-
wer to India’s problems, especially of
the unemployed and those living be-
low the poverty line. The present de-
fimition of large industrial houses has
to be lowered from the present 20
crores 1o 10 crores. ‘This is the only
remedy to curb the monopolistic ten-
dencies of large industrial houses:
otherwise, the large industrial houses
will naturally be gobbling up the small
and medium scale industries.

‘Then I come to the energy sources
of the industries. The sources that
deplete fast like oil and which are very
scarce in India, have to be avoided as
far as possiblee @ More emphasis
should be laid on solar energy, sea
tide and wave energy, power through
hydro-electric projects and of course,
atomic energy, if we can master the
technique of breeder reactors and can
find enough fuel for them in our coun-
1ry.

Industrial production has increased
only by 6.1 per cent from 1850 to 1875.
Due to the population increase of 71
per cent, our total growth in the

("
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past 26 years has been only 33.5 per
cent. If a speedy solution cannot be ..
found to correct this state of affairs,
our country will become a steaming
cauldron of discontent,

Now I want to say a few things
about my home State, Kerala. It has
got 4 per cent of our total population
and has got a literacy rate of more
than 60 per cent. Its per capita in-
come is only 525 (9th in India) and
its state budget expenditure is oply

149 per capita (12th in India). The
unemployment rate has increased
alarmingly, especially those of the

educated unemployed. To help solve
the problems of our State, the Central
Government will have to absorb the
educated unemployed registered in the
employment exchanges of Kerala in its
public sector undertakings all over
India. A special employment exchange
on an all India basis will have to be
set up for the educated unemployed.
These persons should be employed in
the Central Government sponsored in-
dustries on a first come first serve
basis.

At present there is only one project
of the Hindustan Paper Corporation
Ltd. under construction in Kerala with
an employment potential of 1800 per-
sons. The Industries Department will
have to help the people of Kerala in
a big way by starting a tyre manufac-
turing unit in the rubber belt with a
capacity of at least 50,000 tonnes of
natural rubber. At present, there are
only 14 units manufacturing tyres and
tubes in the country and out of this
only 10 are manufacturing automobile
tyres. With natural rubber readily
available in Kerala and the demand
of tyres to go up from the present i.n-,I
dustrial capacity of 71.28 lakh numbers
per annum to 97.15 lakhs in 1980-81,
there is nobody to fill up the gap. In
the manufacture of tyres, the import
component at present is very little. Ex-
ports of tyres have risen in 1874.75,
from 9.28 crores to 17.39 crores in 1976.¥
With a glut in natural rubber produc-
tion, with prices ranging below the
world market, the Industries Depart-
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ment has to come out in a big way
and start a tyre manufacturing unit
with a view to export the surplus pro-

duction. .

Another industry which needs assist-
ance in Kerala is the coir industry. It
is esseatially a cottage industry em-
ploying 5 lakhs of people. The allot-
ment to the Coir Board this year of
Rs. 64 lakhs is paltry. 'The volume of
coir exported in 1875-76 has gone down
from 41.83 lakh tonnes in 1974-75 to
37.28 lakh tonnes in 1975-76 but the
price realised in 1975-76 is 19.35 crores,
more than 17.54 crores realised with
more volume of export. That is to
say, although the quantity exported has
gone down, the unit value has increased.

The State Government has submitted
a re-phased programme for the deve-
lopment of coir industry in 1974. So far
nothing has been done about it. The
Government of India should approve
the programme immediately and also
give the necessary financial assistance.

The loan sanctioned from the Central
Government for the coir cooperatives
in the State was charged an interest
of 2} per cent as agreed to earlier by
the Central Government. But, unfor-
tunately, the Central Government un-
ilaterally charged 5 per cent interest
from 1973-74 and 5% per cent interest
from 1974-75. This has resulted in a
loss to the State Government because
the State Government upto 9-10-1978
was charging the coir cooperatives at
the rate of only 24 per cent. From
then on, it was enhanced to 5 per cent.
The Central Government should help
this industry by reducing the interest
rate to 24 per cent.

There are at least 13  industrial
licences of the State pending with the
Central Government. Out of these, one
licence is pending from 1975 onwards
and two are pending from 1976 on-
wards. The remaining ten are in the
current list. Steps should be taken to
grant licences in all the pending cases.

Cashew processing industry is the
most problem-prone industry in our
State at present, It employs about
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1,30,000 people. From a peak import
of 1,98,000 tonnes of cashew in 1972-73,
the import has declined to 68,000 tonnes
at present. All the imported cashew
is processed and re-exporied earning
a large amount of foreign exchange for
the country. Large quantities of raw
nuts are available in the East African
countries, especially in Tanzania and
Kenya.

The Cashew Corporation of India
should honour the norms formulated in
1972 in consultation with the Govern-
ments of Kerala, Tamil Nadu and
Karnataka. The present import of raw
nuls is barely enough to work for
60/70 days for the industry. In this
context, all the new licences issued by
the State Governments after 1870 for
processing of raw cashew nuts should
be cancelled.

Wage disparities in different States is
also a problem in this industry. The
production cost between Kerala/Karna-
taka and Kerala/Tamil Nadu varies
from Rs. 850 to 1050 respectively for a
tonne of processed nuts. The only way
to tackle this problem is to have a
national wage policy. If this is not
done, it will be detrimental to the
interests of workers as industries wilk
migrale to where the labour is cheap.
This will in turn ruin the hard earned
working conditions of the workers in
States where they are industrially
more organised. The Government
should not allow the owners of factories
to exploit cheap unorganised labour by
moving their units from one State to
another.

Although I have many more things
io say, the time does not permit me to
do so. Unless a new rational industrial
policy is thought out, learning from the
experience of the developed countries,
be they be Communist or Capitalist,
and adopt the best from them, suitable
to our conditions, our nation will not
be saved. 'The Industries  Minister
should pave the path for this and not
leave the people of India at the mercy
of exploitation by internal and external
agencies,
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With these words, 1 have done.
it qefte e @ (AT
uqq Arfew® wrow 7 SwaT GO
N ainfs Afs # qrz & 74
THET A S FB Fyyr & Iawr K
@WEAIFET {1 § A IAA FEA
TR 1 A8 % g fF eaeAan
Fag dfw Al A WYy fredy
g@red foq gt & Tsmar, [T
FAT FMY, F WA T AN F W-
qTg g AT | I FTH 44 I& T@

& far e ag & wtor g fawams

F@ 41 wE Adrr ag g B
o & AT dear F AT wg 7 wrHY
€ IC | HITAELF AT qga @aa
T faar | & I3 FAR A A &7
W gAAE wEr At X Fawr
JAFT W FEHYS ¥ F AR TR
T W CEEATHE Af@ET I 0T
F QI H q@mar § IEST Wl EqIAS
FW &N

wafedt ¥ FT IAT wE s
fea «&t == a=sar 21 SfF da
T & 5 Y Trde {3y & S
R &1 AifEd | sg@ A -

de &) gFr wifgd fomy SRdww

J * fad mafedt & ooz QY
AT I FoR ST X 100 fEA
FY SOFAT GHI F FIH ¥ A H
¥® =, AfFT 4000 Jwar ot
T AT 10,000 AT FT T FIFTC
30 §IC AT 11 [ TAT  gER
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IAT & it ¥ sar fear gEE
FAFIS WY FAT IAwr § 7 WA-
g I FEUT afrmig_ﬁsrfmr
qReo Fo T FT weqaqar & I
TR FAWT T q7 WX IAH
foatd st o 3% T § w9 W
& gar 91| AfFT Fasar @E f1
¥ ur frz ¢dww & wf ) Fomer
adrr ag gwr fF 9T 1 omar
9 AWAl A g AAT | TAN ST
fegst e ¥ a=dg fr@ Janf
geqral Y ITEY aE IgiA HIf
e 7@ faar faa ot &
fez ddwma N IFA  FATHY IawT -
HeqTT @e W IAAT wreEE faer
XU owzAr ¢ Foax gah dd ot
zq 1 24t 5 fag 7das & ag
fpa =rgdg IrQ gw FATHT FEITH
&7 )

W F HUFT AT AHT F | IAMT
& A9 AFT FT A7 wAG ) IA
AR M F IR AT AT E O
%Y gz Waa g 5 o33 @
1 wrzfew #AfEEr 77 59 & &
g Iami ¥ 40 U@Z wrglew
#fady g, wifews, ==t & ot
47 sz wxfew fifadr & 0 w4
gAY F-q3 Javmafx I #gfaer
T IEe g s g0 WK qO
#qfady ¥ S @ 9@ QY
FFTA HT ARCATFT FTET  TATATT &Y
ghar g & IWA A it FT oA
grHfed & JEAT § fF gwry g9
T FTE WETAK | T FU2MATLHT
qIC X AE F qF T FAM FAW
i 7@ g3 ¥ agr W oErRTC A
gF faarer 2 € oY @ oww @
g, fomd a & gw ==t w¢ @ &,
z ws fem 2 @

[

A
fgama & ot werft § 0 g AT



269  Du., 1977-78
Min, of Indy.

8 wra &7 gz & ¥ fgme wmar
T 3 W@ 72 AT I FT| TEI
Tv-Hfas & i F Fror g
vurmfa 92 faw a= w¢ ?W &)

efﬁ 'g

i
7

1y
?4

:3%

Dgl’ﬁ
3 ¥3
e
3 3
- g

ol

119435
2
g

ﬁ
173

i1

1y

CELE

g @ mwamr A fEE &
¥ FT w@Fdr & Fwr g

1fEd |

A A AT fiew & §ER
feaaT s g @) gy 3w W
g @ @ gE woaw g, W
¥ AT SATAT ATAT «TEF | g
qrfy W Y Afs & omg W
5T -

T AT Fe9 WRT WG AR
St 33 dFTC ST P ovaH @ Iw
T | vz feew aga v ¥ R,
wH @A ¥ fag o affa w@e
Ifed

ASADHA 17, 1889 (SAKA)

PMB&R 270
Comm. Report

IR qg IERT wEw A -
fedt wga #7 &1 @ s P
fees SO &7 N FWE AT,
IAH A Y AGT FA | qHOOT
wfafgdy aav & feg gwra FgAT
7z & 5 qa-dese & agr wfeg
gitFTaT ez AT IR AR
geEIT d€ ool giEwET gET
wrfga | gk AW Ffw W I
AT Fr AT FTFw g Tifgy
gar 7 I ¥ giwa gdr g

#ar &Y wgr 9z feew oiweT
1 A1ITT § | THFT WA IEMT g,
I 399 7ga ard NF IT THA
oAt geENT FAr FHFY F | Har WEN-
WA aF fwq & fF W
gre-gee fwar @1 AT wzm a8 &
fe qu cafar ot 7 4

ofr FF AL @Y, TEAN, @A
T zaei wfz & ay F oA
far aff ar-fedt o d= F
wfrr A 9r1 AEr qfar qg
2 & qu g I7ar IR 9T 9
T g

warafa  |QlEw : wAAT /3
I AGT FF XA WG |

—— e

15.30 hrs.

COMMITTEE ON PRIVATE MEM-
BERS BILLS AND RESOLUTIONS
First Report

MR. CHAIRMAN: We will now take
up Private Members business.

Mr, K. C. Halder may move his
motion.



